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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF: .

M.C.Mehta. e Applicant
Versus

Union of India &Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF_OF
DISTRICT GANGA PROTECTION COMMITTEE, HARIDWAR,
UTTARAKHAND THROUGH DISTRICT MAGISTRATE,
HARIDWAR, UTTARAKHAND IN COMPLIANCE WITHTHE
ORDER DATED 05.09.2023 PASSED _BY THIS HON’BLE
TRIBUNAL IN THE ABOVEMENTIONED MATTER
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3.  ANNEXURE-2: A copy of the Compliance Report along with its
Annexures.
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF:

M.C.Menta. Applicant
Versus

Union of India &Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION COMMITTEE, HARIDWAR,
UTTARAKHAND THROUGH _ DISTRICT MAGISTRATE,
HARIDWAR, UTTARAKHAND IN COMPLIANCE WITH THE
ORDER _DATED_ 05.09.2023 PASSED _BY_THIS HON’BLE
TRIBUNAL IN THE ABOVE MENTIONED MATTER

I, Dhiraj Singh Garbyal S/o Shri Daya Ram Garbyal aged about 51 years,

presently posted as District Magistrate, Haridwar, District Haridwar, Uttarakhand,

(SM" “g’b ! J/} do hereby solemnly affirm on oath and state as under:
\

That in my abovementioned official capacity, | am acquainted with the facts
and circumstances of the present matter, and I am fully competent to file the
|‘ present Status Report by way of Affidavit on behalf of District Ganga

Protection Committee, Haridwar, Uttarakhand through District Magistrate,

Haridwar, Uttarakhand.

2.} That the abovementioned matter was listed on 05.09.2023 before this Hon’ble
Tribunal and after hearing, this Hon’ble Tribunal was pleased to pass a detailed

order, the relevant portion of the same is quoted below:-

2. The matter relating to Uttarakhand-u.r;v. taken up on 04.09.2023.
By the order dated 04.09.2023, Counsel Jor the applicant was permitted to

produce city/district-wise environment issues concerning the pollution of

river Ganga in the State of Uttarakhand in a chart form,

=
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3. The Ministry of Water Resources, River Development and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities Order 2016. In terms of clause 53 of the said
order, the District Ganga Protection Committees are to be constituted in
each of the districts abetting river Ganga. Clause 54 of the order vests the
power relating to Superintendence, Direction, and Control of the District
Ganga Committee in the National Mission for Ganga. The functions and
powers of the District Ganga Committee have been specified in Clause 55.
Clause 56 requires the District Ganga Committee to nominate the Nodal
Officer to achieve the object of the order. As per Clause 57, the District
Ganga Committee is required to prepare its plan for the protection of river
Ganga and Clause 58 relates to the preparation of budget and maintenance
of accounts. Clause 59 provides for monthly and annual reports. The

relevant clauses 53, 54, 55, 56, and 57 of the order are reproduced as

under:-

X XXXXXXXX

4. A perusal of the above order reveals that proper machinery has
been set up to prevent, control, and abatement of environmental pollution in
the River Ganga. The report submitted by the National Mission for Clean
Ganga (NMCG) in compliance withan order of the Tribunal dated
22.07.2022 reveals that in the main stream of river Ganga in Uttarakhand,

there are 7 Districts and in its tributaries, there are 6 Districts. Thus, there

Ganga
i. Chamoli
ii. Dehradun

iii. Haridwar

iv. Pauri Garhwal
v. Rudraprayag
vi. Tehri

vii. Uttarkashi
Tributaries

viii. Nainital

Y
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ix. Almora

x. Pithoragarh
xi. Champawat
xii. Bageshwar

xiii. Udham Singh Nagar

5. We have been informed that the requisite Notification constituting
the District Ganga Protection Committee (DGPC) in terms of Clause 53 of
the order has already been issued and the DGPCs in the State of .
Uttarakhand were constituted in the year 2017. Hence, it is the
responsibility of those DGPCs to carry out the functions that have been
entrusted to them under the order of 2016. 6 6. Learned Counsel for the
applicant in her written submission filed today has divided the entire stretch
of river Ganga in the State of Uttarakhandinto three parts:- I. Upper
Himalayas (from source till Devprayag) II. Middle range (Devprayag till
Rishikesh) III. Plains (Rishikesh to Roorkee) 7. The Counsel for the
applicant in her submissions hasraised the following issues relating to the

above three stretches of Ganga and tributaries in the State of Uttarakhand:-

X XXXXXXXX

10. The District Collector is the Ex-Officio Chairman of the District

Ganga Protection Committee. At the first instance, we call for the report

State of Uttarakhand, in respect of the issues which have been pointed out

Jrom each of the 13 District Ganga Protection Committees notified in the
N

\by Counsel for the applicant and noted above as also in respect of the

implementation of the provisions of the 2016 Order. Separate reports by
each of the 13 District Ganga Protection Committees set up in the State of
Uttarakhand will be submitted within 8 weeks. Counsel for the State of
Uttarakhand is directed to convey this order to the District Collectors of
cach of the 13 District Ganga Protection Commiltees of the State of
Uttarakhand for compliance. Additionally, the Notice be issued by the
Registry of the Tribunal to each of the 13 District Ganga Protection
Committees through their ex-officio Chairman,

11. List this matter on 24.11,2023."

2
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A copy of the order dated 05.09.2023 is annexed hercto and marked

asANNEXURE-1.

3. That introduction about district Haridwar and the River Ganga basin in the

district;- Haridwar district lies at_latitude 29.945690 and longitude 78.164246

and From Haridwar, Ganga River flows in plains _and hasa very wide

span:KumbhMela is organized every 12 vears at the bank ofthe Ganga River in

Haridwar. Main Bhramkund is also there.

4. Roles and Responsibility of District Ganga Protection Committee under River

Ganga (Rejuvenation, Protection., and Management) Authorities Order 2016,

issued by Ministry of Water Resources, River Development and Ganga

Re¢juvenation, Govt of India.

The Ministry of Water Resources, River Development, and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities Order 2016 under the Environment (Protection) Act
1986.

5. That in terms of para 53 of the said order, the District Ganga Protection
Committees are to be constituted in cach of the Districts abetting river Ganga.
Clause 54 of the order vests the power relating to Superintendence, Direction,
and Control of the District Ganga Committee in the National Mission for

anga. The functions and powers of the District Ganga Committee have been

./'/ \0‘/14”? \
4 ecified in Clause 55. Clause 56 requires the District Ganga Committee to

(¥ § ,
f MM \ liommate the Nodal Officer to achieve the object of the order. As per Clause 57,

ATE ),.\th% District Ganga Committee is required to prepare its plan for the protection

mmm) )& ,
NGt _)\:, of river Ganga and Clause 58 relates to the preparation of the budget and

L *‘- "/maintenance of accounts. Clause 59 provides for monthly and annual reports.

U i:' /': The relevant clauses 53, 54, 55, 56, and 57 of the order are reproduced under

53. the Constitution of District Ganga Protection Committees

1. The Central Government shall immediately after the commencement of this
Order, in consultation with the concerned State Ganga Committee, by
notification constitute, in every specified District abutting River Ganga and

its tributaries in the States mentioned in paragraph 2, the "District Ganga

1t
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Committees” for THE prevention, control, and abatement of environmental

pollution in the River Ganga.

Every District Ganga Comnmittee in each specified District shall consist

of the following members, namely: -

(a) the District Collector in the specified District; - Chairperson, ex-

officio;

(b) not more than two nominated representatives from Municipalities
and Gram Panchayats of the specified District nominated by the
State Government. - Members;

(c) one representative each of the Public Works, Irrigation, Public
Health Engineering, and Rural Drinking Water Departments, and
State Pollution Control Board working in the specified District
abutting River Ganga to be nominated by the District Collector -
Member, ex-officio;

(d) two environmentalists associated with River Ganga protection
activities and one representative of a local industry association in the

specified District to be nominated by the District Collector -

Members,
. y M\i‘.“;:&"‘ (e) one Divisional Forest Officer of the specified District - Member,
. ‘ ":’\k "“\_\ exofficio;
/ }‘\“(" 3 (f) one District official to be nominated by the District Collector. -

WAVOCATE § | Member;

‘i he District Collector shall be the Chairperson of the District Ganga

‘!‘\ o‘ . . .

WTh __/?‘@B'l ittee and the Divisional Forest Officer shall be the Convener of the

. N g o 20 ;
‘QP urt P:;,.‘Di'strlct Ganga Committee.

?3) The District Ganga Committees shall meet at such times and at such
places as the Chairperson of that Committee may decide and exercise such
powers and functions as may be conferred under this Order: Provided that at
least one meeting of the District Ganga Committee shall be held every three

months.

4) A non-ex-officio member may resign his office by giving notice in

writing thereof to the Central Government or the District Collector concerned. as

*,\’
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the case may be, and shall cease to be a member on his resignation being

accepted by the Government or the District Collector concerned, as the case may
be.”

54. Superintendence, direction, and control of District Ganga Committee.- The
superintendence, direction, and control of the management of the District
Ganga Committee (including financial and administrative matters) shall,
notwithstanding anything contained in this Order, vest in the National
Mission for Clean Ganga which may be exercised by it either directly or

through the State Ganga Committee or any of its officer or any other
authority specified by it.

55. Functions and powers of District Ganga Committees.-

(1) Every District Ganga Committee shall discharge functions and &xercise
powers for rejuvenation, protection, restoration, and rehabilitation of
River Ganga and its tributaries in each specified District as laid out in

paragraphs 6 and 7 as per the principles specified in paragraph 4.

(2) In particular, and without prejudice to the generality of the provisions of
subparagraph (1) for rejuvenation and protection and restoration or
rehabilitation of degraded areas abutting River Ganga and its tributaries
and subject to other provisions of this Order and rules made thereunder,
every District Ganga Committee shall have the following powers and

functions about River

Ganga and its tributaries abutting in the area in specified District,
namely:-

(a) identifying activities that may be threats in the area of the

specified District abutting the River Ganga for protection of River

Ganga and its tributaries or its River bed and making a plan for remedial

action and taking remedial action in respect thereof:

(b) taking remedial action at its end for the protection of River
Ganga and its tributaries or its River bed abutting in the specified

District (excluding enforcement of the provisions of this Order.

Aty
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(c) in the event of its inability to take remedial action, reporting
(electronically as well as by sending written communication in hard
copy) to the National Mission for Clean Ganga and concerned State 4
Government, the State Ganga Committee, as the case may be, for issue
of direction for protection of River Ganga and to formulate appropriate

management or remedial actions.

(d) taking suitable administrative and other measures, to give effect
to the provisions of this Order to prevent the environmental pollution in
the River Ganga and its tributaries, not being inconsistent with the

provisions of this Order, or any law for the time being in force.

In case, the District Ganga Committee thinks that any contravention has
been made of any other law for the time being in force or respect of
provisions of this Order, it shall take appropriate action by the law for

the time being in force.

(4) The District Ganga Committee shall take all such emergency measures

56.

as specified in paragraph 7.

Designation of Nodal Officer.- (1) Every District Ganga Committee shall
nominate as Nodal Officer for this Order — (a) the Sarpanch of Gram
Sabha of every village in the areas abutting the River Ganga and its

tributaries; (b) in case of an area, not being village abutting the River

measures to prevent the pollution of River Ganga and its tributaries and
take remedial action for the protection of River Ganga and its tributaries
or their River bed abutting in such village or another area, as the case
may be, of which he is the Nodal Officer and in case he fails to do so, he
shall report the violation of this Order to the Chairperson of the District
Ganga Committee for remedial action. (3) After receipt of the report

under sub-paragraph (2), the Chairperson of the District Ganga

A,




Committee shall take remedial action for the protection of River Ganga

or its River bed abutting the specified District.

‘ 57. Preparation of plans.- (1) Every District Ganga Committee shall
prepare its plan for the protection of River Ganga and its tributaries and
their River bed abutting the specified District and submit the same to the
National Mission for Clean Ganga for its approval. (2) The plan under

sub-paragraph (1) shall include the activities to be undertaken by the

District Ganga Committce for protection, control, and abatement of
environmental pollution in River Ganga and its tributaries and their
River Bed area abutting the specified District which may be
recommended by the State Government, State Ganga Committees, the
National Mission for Clean Ganga, any other 5 authority or Board and
the expenditure involved for such plan and time within which such

activities shall be completed. "

That in compliance with the abovementioned directions passed by this Hon’ble
Tribunal. the following steps were taken by the District Ganga Committee,

Haridwar, as far as District Haridwar is concerned:-

ISSUES RAISED BY THE APPLICANT ON MATTERS RELATED TO
DISTRICT GANGA COMMITTEE DISTRICT HARIDWAR:

The Counsel for the applicant in submissions has raised several issues

relating to the three stretches of Ganga and tributaries in the State of
Uttarakhand in  Chart form. The general and specific issues

aboutDistrictHaridwar and concerning areas falling within the jurisdiction of

the District Ganga Protection Committee, District Haridwar are as follows-

1. PLAINS (Rishikesh to Roorkee)

Sr.No. | Cities /Panchayats | Issues about district Haridwar
1 Ganga Basin I.  Forest Fires
i. Haridwar 2. Water Scarcity

3. Sewage

_LK,
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MSW disposal

Construction demolition waste

4
5
6. Industrial effluent discharge
) Legacy waste

8

Water consumption and watergeneration
by industrial/STPs and CETPs.

9.  Mining

As per the list of drains in the Ganga River region in the submission of

Counsel for the applicant, no drains from the district of Haridwar are listed.
Also according to the information catered by the applicant, none of the listed
industrial estates in Ganga basis are located in District Haridwar.

REPORT ON IMPLEMENTATION OF 2016 ORDER

<
Z

e g

Key paras of River
Ganga
(Rejuvenation,
Protection, and
Management)
Authorities  order
2016 issued by the
Ministry of Water
Resources, River
Development  and
Ganga
Rejuvenation,
Govt. of India,
about District
Ganga

Committee’s

Implementation by the District Ganga Protection

Committee

53.
Constitution of
District Ganga
Protection

Committees.-

(1) In the exercise of the power conferred by sub-

sections(l) and (3) of the Environment
Protection Act 1986 and para 53 of the 2016
order, the Central Government constituted the

District Ganga Protection Committee in District

_\R,
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Haridwar vide order 5.0. 2249(E) [F. No
Estt.Ol/2016-l7/11]/NMCG (Vol-I1) dated 18th

July 2017.

(2) The constitution of
Protection Committee has bee
53(2) of the 2016 order with the District

officio members,

the District Ganga

n done as per para

Magistrate as Chairperson, €X=
and nominated members vide letter no 5473/33-

3 (2016-17) dated 07, September, 2017 is
annexed.

(3) District Ganga Committees have been meeting
regularly since the constitution of DGPCs in
July 2017. More than 52 DGC meetings have
been convened and various aspects of control,
abatement, and management of pollution in river
Ganga and its tributaries have been discussed
holistically.

(4) As per directions given by NMCG, District
Ganga Committee, Districf Haridwar has been
conducting  their Monthly, Mandated,
Monitored, and Minute meetings(4M meeting)
with the minutes being uploaded regularly on
the digital dashboard - Ganga District

performance monitoring system (GDPMS)
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Superintendence,
direction, and

control of the
District Ganga

Committee
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The superintendence, direction, and control of the
management of the District Ganga Committee is
being exercised by the National Mission for Clean
Ganga through the State Programme Management

(SPMQG), Dehradun
Uttarakhand. Supervisory

Group NamamiGange,

Meetings  of the
Committee and Executive Committee with the
Chairman of DGCs and representatives of different
departments have been regularly convened under the
Chairmanship of Chief Secretary, Uttarakhand, and
Principal Secretary, Forest, and Environment, Govt
of Uttarakhand.

|2

53.
Functions and

'powers of District

In respect of the implementation of the provisions of
the 2016 Authority Notification Order, the Haridwar

District Ganga Committee shall discharge functions

Nodal Officer.-

Ganga and exercise powers for the rejuvenation, protection,

Committees. restoration, and rehabilitation of the river Ganga and
its tributaries.

56. District Ganga Committee through the Chairman,

Designation . of | DGC has nominated as

Nodal Officer for this Order —

(a) Gram Pradhan of Gram Sabha of 20 revenue
villages in the areas abutting the River Ganga.

The nodal officers have been entrusted with
responsibilities as per para 56 of the 2016 order. It
includes responsibilities and power to take measures
to prevent the pollution of River Ganga and its
tributaries and take remedial action for protection of
River Gang_a and its tributaries or their River bed
abutting in such village or other area.He shall report
the violation of this Order to the Chairperson of the

District Ganga Committee for remedial action.

%
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As per directions of NMCG and State Programme

Management Group, NamamiGange, a Tributary

10, | 57.

Preparation of

plans- wise plan/presentation was prepared by DGC.

Also,the preparation of the District Ganga Plan is
underway. NMCG has conducted training cum
workshops for preparation of the District Ganga
Plan(DGP) on have been attended by members of
DGC.

Report on issues raised by the Applicant

1) Forest Fires-InHaridwar district, works related to forest fire prevention are

done by the office of Divisional Forest Officer, Haridwar Forest Division,

Haridwar and Director, Rajaji Tiger Reserve, Dehradun. The point-wise details

of the action taken by the office for forest fire prevention are as follows -

1- Fire Line Cutting-burning and controlled Burning work - In the year
2023, 276 km of Fire Line cutting and cleaning was done in Forest
areas,forest roads, motor roads, Patrolling routes, and Plantations.

2- Action on fire alerts received from Forest Survey of India/other Sources
- Action is taken to prevent forest fire by taking immediate effective action
on the fire alerts received from FSI& Other Sources. Deploying field staff-
regular empioyees, daily wage workers in sensitive areas to control forest
fires and do regular patrolling to prevent forest fires.

3- Cooperation with the concerned line departments at the district level -
In case of a forest fire incident in the Haridwar district, Cooperation is taken

from other line departments like- Police, Fire Fighting,Revenue, P.W.D,

Disaster control,etc to control forest fires,

e 0L AT Y, 4. Arrangement of fire watchers/other resources as per requirement in
s 7“,~‘-" e g ",r
’/, e ‘., . ' sensitive crew stations — 52 fire crew stations and 01 model crew station
[ Y

Y have been established in HaridwarDivision. S to 6 staff and fi

E ¥ . . .
.2y {2 deployed in each crew station, Each crew station h

) )

re watchers are

Gt pan as necessary equipment
¢

L

‘ow Mo, 02(€0)/2081 J

oy : . .
;:\ J/.Q:r like-Fire Rakes, Brush cutters, Fire beaters, Fire Blowers, Wireless
Op =g b 7 handsets, torches, and water bottles to control forest fires.
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5- Participation of Gram p

anchayats, Village Volunt
Committecs.-

ary Protection
A total of 37 Village Voluntary Protecti

on Forces were
community level in 37 villages in different ranges under the

ision. Their Cooperation is taken for forest fire prevention.

)

village level is a

formed at the
Haridwar Div

Besides these Cooperation from local people and organizations at the

[so taken to control forest fires,

6- Awarencss program, Publicity - In the Haridwar district, awareness

is generated through meetings, workshops, pamphlets, rallies, etc. to
create awareness among the general public about the adverse effects
of forest fires. Also publication of leaflets, appeal in newspapers etc.
The details of the meetings/ Rallies organized

in the year 2023 in
Haridwar district are as follows — |

Year No. of Meetings No of Rallies No of
Participants
2023 63 15 2350

7- Fire Incidents in last 3 Years-

S.No Year No. of Fire Incidents Affected Area
(Ha.)
01 2021 42 59.35
02 2022 21 2153
03 2023 09 8.10 :J

2) Water Scarcity-

Information related to the drinking water system of the Haridwar urban area:-
1- The Haridwar Urban Drinking Water Scheme is mainly divided into three
zones.

Zone 1 underground area:- A total of 21 underground source wells and 03
tube wells are installed in this area and 03 and 03 CWR overhead tanks are
installed. To further strengthen the water supply, the installation of 02 tube
wells is proposed in the year 2023-24 under the District Plan,

_L\-f
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Zone-1I Mayapu/Kankhalarea:- A total of 04 nos. underground wells and
d 01 CWR

26 nos. tube wells are installed in this area and 01 overhead tank an

are installed.
6 tube wells and 01 open wells are

led. To strengthen the
umber of

Zone-III Jwalapurarea:- A total of 3
installed in this area and 07-hour head tanks are instal

water supply pressure in Tapovan Nagar etc. areas of this region, 01 n

tube wells have been started from October 2023 under the announcement of the

Honorable Chief Minister.
While converting Municipality Haridwar into a Muni
Uttarakhand Government, some areas were included. This work is in

by the World Bank Branch, Uttarakhand Drinking Water Corporation, Haridwar
ystem of DwarkaVihar/GurukulKangri and

cipal Corporation by
progress

to strengthen the drinking water s

Jagjitpur areas.

To strengthen the drinking water system of the Jamalpur area, the
construction work of the scheme is being done by Uttarakhand Drinking Water

Construction Corporation, Construction Branch, Haridwar.
Similarly, work is proposed in Amrit 2.0 to strengthen the drinking water

system of Sitapur and its related areas. Report related to the drinking water

system of the PapanRoorkee city area:-

5. A total of 17 tube wells are installed in the Roorkee city area and 07
overhead tanks are installed. Khanjarpur Drinking Water Scheme, Sherpur

Drinking Water Scheme, and Sunhara Drinking Water Scheme were

- constructed by Uttarakhand Drinking Water Construction Corporation,

‘Amrit Branch, Roorkee for the drinking water system of the village/area

& Imcluded at the time of reorganization of Roorkee Municipality to form

&/
Roorkee Municipal Corporation and others. Work is in progress in areas like

MilapNagar etc.
The situation of the above two urban areas at a glance Is as follows:-

Nae of Name of Quanilty Populstion Floating Slanda Drlukin
the the water | ofwater of the clty population of " waler ". ::::3 :::::: Aren "':"::’ drinking wame
drinking sources produced aren ln the clty drinking perthe Prinking waleg )
water MLD) area waler standard waler wpply
scheme wpplyln | Demand | quantity oo
the clty (rcn) Demand arcm
hoa (MLD)
(rem)
1 2 ] 4 ] 3 7 ] N m
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Haridwar [ Pumping [ 0216 | 652771 | 3000000 | 135 | 8812 | 9216 | 14l 100
Nagar ' .
n:n.t« Pumping | 14.93 144388 0 135 19.49 14.93 103 100
agar
3- Sewage-

Construction works related to Sewerage are done by the office of the

Project Manager, Construction and Maintenance Unit  (Ganga),

UttarakhandPeyjal Nigam, Haridwar, and works related to maintenance arc
done by the office of the Executive Engineer, Maintenance Division
(Ganga), Uttarakhand Jal Sansthan, Haridwar. The construction work
related to sewerage in RoorkeeCity has been done by ADB (UUSDA). The

details of sewerage works done in Haridwar and Roorkee city are as

follows:-

There are a total of 22 drains flowing towards the Ganga River/Ganga Canal

in Haridwar city, which are fully tapped, the details of which are as follows:

Sl Name of Nala SL Name of Nala SL Name of Nala Sl | Name of Nala
No No No No
1 | LoknathNala P KangraMandirNala | 13 | PWD Nala 19 | PandeywalaNala
2 | SaptsarovarNala 8 NaiSotaNala 14 | DevpuraNala 20 | LatowaliNala
BheemgodaNala 9 Nago Ki | 15 | AwasVikasNala- | 21 [ JagjeetpurNala
HaweliNala
4 | KaroliNala 10 | KushaghatNala 16 | Lal MandirNala 22 | MatrisadanNala
Railway Nala 11 | LaltaraoNala 17 | Kasai Nala
6 | KarnwalNala 12 | MayapurNala 18 | Ramrakha park
Nala

The list of 24 nos. sewage pumping stations and 02 nos main pumping

stations constructed in Haridwar city is as follows:-

SL. Name of SPS Sl Name of SPS Sl Name of SPS
[No No No
d J Bhagirathi Nagar SPS 10 | Mayapur SPS 19 [ Aryanagar SPS-2
A, ; _,./’ . 2 | Bhopatwala SPS 11 | Brahmpuri SPS 20 | Pandeywala SPS
N +) : 3 | Bheemgoda SPS (Old) 12 | Bairagi Camp SP'S 21 | Kassawan SPS
"-'.Q;: 4 | Bheemgoda SPS (New) 13 | BhairoMandir SPS 22 | Lal Mandir SPS J
_L‘,
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5 Ghat Sewer SPS 14 | Kankhal SPS 23 | Ahbab Nagar SPS

6 | KangaraMandir SPS 15 | PWD SPS (Old) 24 | AwasVikas SPS

7 GauGhat SPS 16 | PWD SPS (New) 25 | Jagjeetpur MPS (Old)
8 | Vishnughat SPS 17 | GolGurudwara SPS 26 | Jagjeetpur MPS (New)
9 | Laltaro SPS 18 | Aryanagar SPS-1

STPs that have been constructed in the Haridwar district are as follows:-

SI Name of work Location Project Implementing Unit Capacity
No. (MLD)
1 STP Jagjeetpur Haridwar Town Project Manager, Construction 68.00

& Maintenance Unit (Ganga), 27.00

UttarakhandPeyjal Nigam, 18.00

2 STP Sarai Haridwar 14.00
18.00

3 STP SaliyarRoorkee Roorkee Town ADB (UUSDA) 33.00
Total 178.00

Sewer lines laid under various programs in the Haridwar district are as
follows:-
SL. Description Location Project Implementing Unit Length
No. (KM)
1 Sewer Line Haridwar Project Manager, Construction & 230.00
Town Maintenance Unit (Ganga),
UttarakhandPeyjal Nigam, Haridwar
2 Executive Engineer, Maintenance Division 66.00
(Ganga), Uttarakhand Jal  Sansthan,
Haridwar
3 Roorkee ADB (UUSDA) 105.00

4- MSW disposal
The work related to the above is done by the office of Municipal

Corporation, Haridwar. The details of the work done are as follows:-

1. Out of a total of 60 wards under the Municipal Corporation, door-to-door

collection work is being done in 30 wards by the selected firm and in the

remaining 30 wards by the Corporation. Out of the total 60 wards under the

corporation area, organic and inorganic waste is being separated and

collected from 35-36 percent of wards.

2. The process of setting up 240 bio composters in the respective ward for

disposal of wet waste is in progress.

J—(-f
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3.The work of processing garbage at the garbage processing plant located
atis being done by the corporation's contracted firm M/s Ayushi Hygiene
00 tons of garbage is

plant and

and Care Pvt. Ltd., through which about 80 to 1

processed every day through the trammel-installed at the process

in addition to the above. Garbage is also processed by the Warrior machine

whose capacity is 50 metric tons per hour.
Corporation Haridwar has also established an MRF
ai, which is operated by the corporation's

which has a capacity of

4. Municipal plant near

the processing plant in Gram Sar.
contracted firm M/s RapidU Technology Pvt. Ltd.,

5 tons per day.

5- Construction demolition waste

The work related to the above is done by the office of Municipal

Corporation, Haridwar. For this, no plant is established under the Municipal

Corporation Haridwar area. For this purpose, a telephone number has been

issued by the Corporation for the collection of C & D waste generated
within the Corporation area. Based on the information received, the said

waste will be collected and sent to PandewalaHaridwar. Filling work is

being done in the low line area of the selected land of the corporation.

6- Industrial effluent discharge-

The work related to the above is done under the office of Regional Officer,
Uttarakhand Pollution Control Board, Roorkee area, Industrial Cluster/Area

is established, the details of which are as follows:-

S A W )
T Panchayats
Ganga basin (i) S.N Name of No. of Waste Water | Treatment
(i) Haridwar. Industry Industrial Wastewater generation n | Facility
(ii) Roorkee Effluent Cluster Area | generationg | (in MLD)
Discharge onily ;
1 Integrated 530 8§ MLD CETP (9.0
Industrial MLD)
Estate (IIE),
Haridwar.
2 Industrial 52 0.834 In House
Park II, Near ETP

l\;
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SidculHaridw /STP/Septic
ar. tank/Sockpit
Patanjali 12 2.030 5MLD in
Herbal & House ETP,
Food park, 1750 KLD
Padartha. capacity STP
provided for
Domestic
wastewater.
Devbhoomi 31 0.134 House ETP in
lndﬁstrial each Industry
EstacBantakh where
edi, Roorkee. effluent is
generated/ST
P/Sockpit/S
septic tank
Raipur Co- 229 2.669 In House
operative ETP
Industrial /STP/Septic
Area, Raipur tank/Sockpit
Bhagwanpur,
Roorkee.
Bahadrabad 206 0.650 In House
Industrial ETP
Area. /STP/Septic
tank/Sockpit
Industrial 48 0.273 in House
Park IV, Near ETP
Bahadrabad, /STP/Septic
Haridwar. tank/Sockpit
SalempurRaj | 72 0.230 In House
putana, ETP
Roorkee. /STP/Septic ~
tank/Sockpit

(ii) Water

consume

tion& .

wastewate
r
generation

by
Industries/

Wastewater generation information has been provided in above

mention table of different Industrial clusters.

In Haridwar District, there are a total of seven STPs that are:

1.
2
3.
4
5.
(3

18 MLD STP, Jagjeetpur, Haridwar
27 MLD STP, Jagjeetpur, Haridwar
68 MLD STP, Jagjeetpur, Haridwar
14 MLD STP, Sarai, Haridwar
18 ML.D STP, Sarai, Haridwar
7 MLD STP, BHEL, Haridwar

STPs &
.l‘,




24198

/ CETPs: 7. 33 MLD STP, Saliyar, Roorkee

Regular monitoring has been done every month & analysis reports

are enclosed in Annexure- 1.

I Compliance status of directions about Hotels/Dharmshalas/Ashrams/Rafting
camps:

e Only 240 of the 437 hotels on the board's inventory have valid CCAs
(Consolidated Consent & Authorization), and another 15 hotels have
applications that are pending. Rest 187 have issued notices for
applyingconsent.

e Additionally, 206 Ashrams and 131 Dharamshalaswith more than 20
rooms have been inventoried by the regional office. Only 68
Ashrams/Dharamshalashave valid CCA and the rest 269 have not
applied for CCA and have issuednotices.

II.  Compliance status of directions about Municipal Solid Waste:

e There are 14 Nagar Nigam/Nagar PalikaParishad/Nagar Panchayat in
the Haridwar district and only Nagar Nigam Haridwar and Nagar
Nigam Roorkeehave a partially developed Solid Waste Processing and
Disposalfacility.

III. Compliance status of directions about the Biomedical Waste:

e There are a total of 623 health care facilities (HCFs) inventoried by
UKPCB in the Haridwar district. Out of which 551 HCFs have valid
CCA, 7 HCFs’ applications are under consideration.

e To the remaining 65 HCFs, notices have been sent for applying
authorization under BMW Management Rules, 2016.

IV.  Water Quality Display:

e Water quality of the Ganga River from Haridwar to Roorkeeis being
monitoredevery month from the following 12locations:

River Ganga U/s of Haridwar at Bindughat,Dudhiavan,Haridwar.

I *)

») River Ganga at Har-ki-Pauri near CCR Tower,Haridwar.

\

“4¢ o Ganga canal at Laltarao Bridge,Haridwar.
KURGAR
VO OATE } ¢y Ganga canal at Dam Kothi,Haridwar,
G}\ ey / ')i"'ﬂi;“’)’g e D/s of Har-ki-Pauri at Rishikul Bridge,Haridwar,
) “ \ 4 ; ;
\"-1 = .@D' n River Ganga D/s of Haridwar at BisanpurKundi,Haridwar.

N RR T
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20 River Ganga D/s of Haridwar at
BalakumariMandir,Ajeetpur,Haridwar.
m River Ganga D/s Sultanpur, Jaspur-Ranjeetpur,Haridwar.
i Upper Ganga Canal at D/s of Roorkee,Haridwar.
» River Banganga D/s at Laksar before entering U.P.Haridwar.
k River Banganga U/s near village Kudinet,Haridwar. ‘
n D/s River Solani near U/s of village Kuankhera,Haridwaf.
e As per water quality monitoring data, water quality at the above-
mentioned locations is fit for outdoor bathing purposes (Class-B)
concerning the designated best-use water quality criteria of the Central
Pollution ControlBoard.
e Water quality data are regularly displayed on the website of the
UKPCB at:http://www.ueppcb.uk.go.in/pages/display/96-water-
quality-data.

7- Legacy waste

The structure related to the above is available from the work office of the
Municipal Corporation, Haridwar. Municipal Corporation Haridwar has
prepared DPR worth Rs. 12.05 crore for a 2.19 lé.kh ton solar plant of
Legacy Waste and Rs. 11.11 crore for Chandighat Legacy Waste 2.02 lakh
metric ton, through letter no. 1723, dated 10.11.2022, to the Director
Government, Directorate of Urban Development. was registered, the version
of which was obtained, and the invitation was given toan e-tender including
Legacy Waste, in which no ﬁrm participated, and the e-tender was invited to
restart the work. I went. Is in motion.

Water consumption and water generation by industrial/STPs and
CETPs. .

1. Water consumption
2. Seweragewastewater
generation and treatment detail

Name of work Location Project Implementing Capacity
Unit (MLD)
STP Jagjeetpur Haridwar Project Manager, 68.00
Town Construction & 27.00
Maintenance Unit (Ganga), 18.00

.Lv('
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Uttarakhanch'yjal Nigam,
Haridwar

ADB (UUSDA)

e Regional Officer,

2 | STP Sarai

i

Roorkee Town

3| STP SaliyarRoorkee
Total

ter generation by Industrics
mes under the office of th

Roorkee. Whose details a

9. Wastewa
The work related to the above co

Uttarakhand Pollution Control Board,

re given in point

number-6.

10- Mining
The work related to mining is carried
cipal Mine Officer, Geology a

e, it is to be informed that i
he Honorable High Court in PI

f Uttarakhand,in the matter in

Raiwala to Bhogpur and Ganga Ri

£ minerals is being done th
li rivers under the reserved

out by the office of the
nd Mining Department,
n compliance with the
L 15/2022 filed in the
question, mining
ver. Apart from

rough Forest

Assistant Geologist/Prin
Haridwar. About the abov
order dated 16.03.2022 of t

Honorable High Court 0
operations are banned from

this, at present the work of mining 0
in Ravasan and Kotawa

Development Corporation
District Haridwar is actively

forest area.District Ganga Protection Committee,
‘uvenation, protection, and

monitoring and undertaking efforts for the rej

er Ganga and its tributaries. The ro
he 2016 order is being

les, responsibility, and

management of Riv
functions of the District Ganga Committee as per t
with. Various efforts are being taken in the district that address

complied
s issues raised in the submission of Counsel for the applicant.

variou
The detailed Compliance Report by District Ganga Protection Committee

— Haridwar, Uttarakhand alongwith its Annexures is annexed hereto and marked
as Given the facts and circumstances as explained hereinabove sincere efforts

are taken by the District Ganga Protection Committee, District Haridwar, i
. compliance with the directions passed by this Hon’ble Tribunal, the sam .
| kindly be accepted by this Hon’ble Tribunal and the de;)onent hi::y
Y

undertakes to comply with every direction passed by this Hon’ble Tribunal
ibunal.

\ ok '
« PET R A
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VERIFICATION
I, the deponent above named do hereby verify and say that the contents of
my above Status report by way of the affidavit are true and correct to my

knowledge based on the record, no part of it is false and nothing material has been

concealed therefrom. The legal submissions are further true as per legal advice

...~ A7, received and believed to be true and correct.
A~ aTARY N i f
QLM : It is verified by me athUnarakhand on this_ol0 day ©

7d Yy
b GLV _ cmen W

A8,
82D DEPO\SENT

Filed by:

[KAUSHAL GAUTAM]

Additional Advocate General for the State of Uttarakhand /
Respondent

C-203, LGF,

Defence Colony, N. Delhi-110024

Mobile No. 9811101934

Email- officeofkaushalgautam@gmail.com
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MSW disposal
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Industrial effluent discharge

Legacy waste

Water consumption and waste water generation by Industries/ STPs and CETPs.
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3- Sewage
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n . 6- Industrial effluent discharge
Municipal Commissionersas < wmafr wrd s aia IRHT, ITRRITS Tgwor Faor I TR
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Cities/ Issues Remarks
Panchayayts
'
f! f Do sas | O sty | &1 ST, STRIEYS HoueT TR 918w &9 & oremte
: (i) Haridwar. | Effluent .
f (i) Roorkee | Discharge | $SEIUCT_Cluster/Area I & RFaT RIaRor 9 goR & —
£ ad S.N | Name of Industrial No. of Waste Treatment Facility
(et “0\‘50 Cluster Area Waste Water
1Y water generatio
Y&@oo\\\\\\““ %‘ \W » generatin n (in
\‘\‘3“&? \W'n“'\ g Units MLD)
Juard orket: 1 | Integrated Industrial 530 8MLD | CETP (9.0 MLD)
Ro Estate (IIE),
Haridwar.
2 Industrial park II, 52 0.834 In House ETP
Near Sidcul ISTP/Septic tank/Sockpit
‘/ Haridwar,
3 Patanjali Herbal & 12 2.030 5 MLD in House ETP,
/ of ) Food park, Padartha. 1750 KLD capacity STP
. anaQet a0ga provided for Domestic
ro\eC M ot (G waste water,
; P &\M’d\ﬂ\ef a(.\CB‘\\‘-.\} am 4 | Devbhoomi Industrial 31 0.134 | In House ETP in each
Cons ruchon nd P ay\a\ N Estae Bantakhedi, Industry where effluent is
Utarakhane. et Roorkee. generated/STP/Sockpit/S
Harige eptic tank
5 Raipur Co-operative 229 2.669 In House ETP
Industrial Area, ISTP/Septic tank/Sockpit
Raipur Bhagwanpur,
Roorkee.
6 | Bahadrabad 206 0.650 In House ETP
Industrial Area, /STP/Septic tank/Sockpit
7 | Industrial park IV, 48 0.273 In House ETP
Near Bahadrabad, ISTP/Septic tank/Sockpit
Haridwar. |
8 Salempur Rajputana, 72 0.230 In House ETP —_—
PR ic tan
Yy W HRE® Roorkee. ISTP/Septic ta J |
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Wasla v =
0O« alar e —
"‘:::u,;.mm diffaron nun.gzl':::’.‘.'l:‘::;;','""""“""” hss been provied in st mection Late oA
waslao * |1” ”:’,"'W‘" [istrict, thare ara total seven 5TPs that are:
Wilar 2' ?; MLD) f’ 19, Jaglestpur, Harkdusr )
Uoneratio 3' 8 MLD OTp, Jagjostpur, Harkdwar
n by . i MLD BT, dagjeatpur, Hardwar
Industrie o TAMLD 610, Saral, Haridwar
8/ : 16 MLD GTP, Saral, Hardwar
8TPs & ¢« TMLD STP, BHEL, Haridwar
CLTPa: \7,\-/’ 33MLD 8TP, Baliyar, Roorkes
A 086 16qgular monitoring has been done an morthly i5 & anatysi i
—— o - BQCKJP_?Q_W!'_MLHMUIO- . iy basis & analysis repons i

I Co | )
; mpliance status of diractions in relation to Hotels/Dharmshalas/Ashrams/Rafting camgps:
/?:'I'y 240 of the 437 hotels on the board's Inventory have valid CCAs (Consolidzted Consert &
"0flzatlon), and another 16 hotels have applications that are pending. Rest 127 have issued notices
for applying consont,

®  Additionally, 206 Ashrams and 131 Dharamshalas with more than 20 rooms have been inventoried by
the regional office. Only 68 Ashrams/Dharamshalas have valid CCA and rest 269 have not applied for
CCA and have issued notices.
Il Compliance status of directions in relation to Municipal Solid Waste:
® There are 14 Nagar Nigam/Nagar Palika Parishad/Nagar Panchayat in the Haridwar district and only
Nagar Nigam Haridwar and Nagar Nigam Roorkee has a partially developed Solid Waste Processing and
Disposal facility.
11, Compliance status of directions in relation to the Biomedical Waste:
® There are total 623 health care facilities (HCFs) inventoried by UKPCB in Haridwar district. Out of which
551 HCF have valid CCA, 7 HCFs' applications are under consideration.

® To the remaining 65 HCFs, notices have been sent for applying authorization under BMW Management
Rules, 2016,
V. Water Quality Display:
®  Water quality of Ganga River from Haridwar to Roorkee is being monitoring on monthly basis from the
following 12 locations:
a) River Ganga U/s of Haridwar at Bindughat, Dudhiavan,Haridwar.
b) River Ganga at Har-ki-Pauri near CCR Tower, Haridwar.
c) Ganga canal at Laltarao Bridge, Haridwar.
d) Ganga canal at Dam Kothi, Haridwar.
e) Di/s of Har-ki-Pauri at Rishikul Bridge, Haridwar.
f)  River Ganga D/s of Haridwar at Bisanpur Kundi, Haridwar.
River Ganga D/s of Haridwar at Balakumari Mandir, Ajeetpur,Haridwar.
h) River Ganga D/s Sultanpur, Jaspur-Ranjeetpur, Haridwar.
i)  Upper Ganga Canal at D/s of Roorkee, Haridwar.
River Banganga D/s at Laksar before entering U.P. Haridwar.

S i)
' MUﬂIClpal CommISSIOnefk) River Banganga U/s near village Kudinet, Haridwar.

ngar Nigam Har[dwar 1)  Dis River Solani near U/s of village Kuankhera, Haridwar.
3 e As per water quality monitoring data, water quality at the above-mentioned locations are fit for outdoor

bathing purposes (Class-B) concerning designated best use water quality criteria of Central Pollution

Control Board.
Water quality data are regularly being displayed at the website of the UKPCB at:

htto://www.ueppcb.uk.qovinlgages/disglay/96-water-gualig—data.
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Zone 1st PUMPS(nos) H.P Discharge LPM Discharge MLD D.G Set
1 S.P.S BHAGIRATHI NAGAR
a Pumps/Motor 3 150
. 6820.0
2 S.P.S BHOPATWALA 2821]  20Kkva
a Pumping Plant 3 7600.0 10.944
b Pumping Plant 2 3400.0 A..mom 380 KVA
3 BHIMGODA OLD SPs )
a Pumps/Motor 2 50.0 3000.0 4.320 )
_ b Pumps/Motor 2 5.0 750.0 1.080 il

, 4" BHIMGODA NEW S.P.S

I~ a Pumps/Motor 2 15.0 1850.0 2664]

b AN [ b Pumps/Motor . 1 400.0 0.576 ]
e\ [ s [L.P.S GHAT SEWER ) /
<+ = PUMPs/Motor se 3 15.0| ‘s 2000.0 2880 | e :

AN b Pumps/Motor 2 10.0 1100.0 . 1.584
6 KANGRA MANDIR 5PS
a Pumps/Motc- 2 7.5 300.0 0.432 15 KVA
7 1D e Al C AT
a Pumps/Motor 1 10.0 1100.0 1.584 25 KVA
b Pumps/Motor 1 7.5 300.0 . 0.432 .
8 I.P.S VISHNU GHAT HN\
a Pumps/Motor 3 15.0 Hooo.o,.v. . MMMN 125 KVA %
2 * b Pumps/Motor = . 3 10.0 500.0 . :
9 ZONE-C BHRAMPURI
6000.0 8.640
| a Pumps/Motor 3 MW.M oo soi0l | 200KVA
‘ b _.ocBUm\-SoSﬁ 2 : :




| _Zone 2nd //IIJ
10 BAIRAGI CAMP s p.g /1”/[{
a Pumps/Motor T ————— 3 o I =
b Pumps/Motor 2 20.0 2000.0 e 250 KVA
11 MAYAPUR S P.S .
Pumps/Motor 4 15.0 4500.0 6.480
Pumps/Motor 1 12.2 4825.0 6.948
Pumps/Motor 1 15.0 6000.0 8.640 250 KVA
Pumps/Motor 1 225 6000.0 8.640 s
BHAIRO MANDIR S.p.s = Mo
Pumps/Motor 2 5.0 350.0 0.504 L Y~ AR
I1.P.S KANKHAL —7. gL 38 Ve
Pumps/Motor 3 118.0 12500.0 18.000 i 82 CEEE w.u
Pumps/Motor 2 82.0 6250.0 9000] 523K e w ww,
[M.P.S JAGJEETPUR OLD AN P
Pumps/Motor e M| m 2=
o0 __vcaui?\_oﬁoﬁ . 500 Kv A uw.f((orw..uum.
Q\ [M.P_S JAGJEETPUR s - T
QN [Pumps/Motor o 1 75.0 16000.0 o 23.040
<t [Pumps/Motz- 2 400 6250.0 9.000] 400 KVA
Q\ c [Pumps/Motor 3 75.0 16000.0 23.040
16  [LALTAROS.P.S
a [Pumps/Motor 1 15.0 4500.0 6.480 : e
[ b Pumps/Motor 1 15.0 4500.0 LT I—
[ ¢ |pumps/Motor 1 15.0 4500.0 6.480 u..,ﬂ
[ d [Pumps/Motor 1 7.5 650.0 0.936
17 |[P.W.DNALAS.P.S
W a [Pumps/rator . 1 *=.0 " 4500.0 M.MNN « . |.
| b |Pumps/Motor 1 150 A300.0 : 125 KVA
1 -15.0 4500.0 6.480
| c |Pumps/Motor T OB
\ d |Pumps/Motor 1 7.5 .
| 18 |p.w.poLDS.PS - i P ]
\ a ?canm\goﬂoﬁ : o e 6.480
s b ?EBUm\?\_oﬁow -




o

Zone 3rd
. | 19 S.P.S GOL GURUDWARA
) a Pumps/Motor
- 2 7.5
b Pumps/Motor 5 650.0 0.936
30.0 1950.0 2808  125KvA
C Pumps/Motor 1 40.0 3800.0 .
20  |ZONE-E-1 ARYA NAGAR ) 24
a Pumps/Motor 2 15.0 4200.0 6.048
b Pumps/Motor 2 40.0 6350.0 9144 180 KVA
w 21 ZONE-E-1 ARYA NAGAR NEW :
a Pumps/Motor 2 25.0 4000.0 5.760
22 E-2 PANDAWALA NALA
a Pumps/Motor 1 75.0 16000.0 23.040
b Pumps/Motor 1 75.0 16000.0 23.040
c Pumps/Motor 1 75.0 16000.0 23.040
d Pumps/Motor 5 1 40.0 6250.0 9.000
g e Pumps/Motor 1 40.0 6250.0 9.000
o 9 + 23 SPS KASSAWAN ,
,n/_ a Pumps/Motor 4 62.0 11330.0 16.315 — s
“llq\ b Pumps/Motor”’ S— 2 27.0 48565.0 8.158
i<t 24 |SPS AWAS VIKAS
e\ a Pumps/Motor 1 27.0 6268.0 9.026
i b Pumps/Motor 2 16.0 3134.0 4.513 125 KVA
C Pumps/Motor 1 9.5 1284.0 1.849 .
25 SPS LAL MANDIR COLONY M\
\ 2 Pumps/Motor 3 80.0 13281.0 waww 62 KVA :
b pumps/Motor 2 38.0 6643.0 .
26 |SPS AHABAB NAGAR =
470 + 380KVA
-« - |Pumps/Motor - 7.5 1021.0
Total 100 427.926
a7 st (M)
‘4..41: ’ mmuaﬂL

et 2o s, 3 — 2
e S e T it
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9 | o TAR | BER FTTATE, FERAR 9279939247
10 |#h ot Rig A AeAR™ qEAEYR, EREN g
11 |50 wdor BER oAt el Rig USRSl Ge 8936906044
12 |90 oo AR - TAEAR 9758164802
13 |0 afaerer yam - FETEXR 1T 9837594771
14 | W= RiE - BEGES] 9720869084
15 |# WY U1 - TETERR W 8968336860
16 |0 ¥ioTy ATEd - TETCRYR TIC 9634943341
17 |0 aerdR RE - qETERYR TIC 7895190602
18 |20 aifFreE TTed - FRTEXR W 7417807408
19 |4 afa TR - EETI ST -
20 (37 we= RiE - geRR, ERER —
21 =0 Wi Tl - JETEY{R e -
22 | W= Rig - RSN W —
23 (o i RiE - HETENR W< —
24 |50 g - SEIERAY T —
25 | W TR - R —
26 |5 YW T
27 |50 HXAWT
28 | R EAR
29 |5 wE= RiE
a0 | zwE RiE
ot | e @
o |0 AR SR
53 | fav AU
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Test Report of Sewer Effluent sample taken from different STP'

s of Haridwar & Rishikesh

-

S WWisels

Duration 01.09.2023 to 15.09.2023
Test Results
Date of Sample ’
S.N.| Name/Location of STP Takenof _.“_cm me.of BOD | cop |Fecal Coliform . Total | Total |Ammonia .
effluent oratory (mg/1) | (mg/1) | (mpn/100mi) pH TSS (mg/1 | Nitroge | Phospho| as (NH3- | Encloser Details
n(mg/l | rus(mg/I| N)(mg/1)

1 27 MLD STP Jagjeetpur 03.09.2023 | Econlab | 9.10 | 32.50 54 6.85 8.00 160 | 0.50 0.50 Encloser -1

09.09.2023 |Firm STP Lab| 6.00 20.00 - 7.41 7.00 - - - Encloser -2

2 18 MLD STP Jagjeetpur 03.09.2023 Econ Lab 7.90 | 31.50 65 7.48 10.20 1.20 0.70 0.70 Encloser -3

08.09.2023 STP Lab 9.00 28.00 78 7.32 11.00 - - - Encloser -4

4 3 18 MLD STP Sarai 03.09.2023 Econ Lab 7.90 27.30 63 7.30 8.40 1.60 0.60 0.80 Encloser -5

3 09.09.2023 |[Firm STP Labl 7.00 | 20.00 - 7.40 6.00 - - - Encloser -6

2. a 33 MLD STP Saliyar Roorkee 01.09.2023 Econ Lab 8.20 25.50 61 7.48 10.30 1.50 0.60 0.40 Encloser -7

4 05.09.2023 Firm STP Lab| S.00 40.00 80 7.84 7.00 - - - Encloser -8
2 5 03 MLD STP Rishikesh 02.09.2023 Econ Lab 8.20 29.50 60 7.46 10.30 1.50 0.40 0.70 Encloser -9
11.09.2023 STP Lab 7.00 24.00 - 7.27 8.00 - - - Encloser -10
02.09.2023 Econ Lab 8.50 30.80 68 7.63 9.00 1.60 0.40 0.50 Encloser -11

6 3.5 MLD STP Tapovan
i 11.09.2023 | STPLab | 9.00 | 32.00 - 7.36 10.00 - - - Encloser -12
H.ble NGT Standerds as per <10 <50 <100 5.5109.0 <10 <1 <50
order Dated 30-04-2019 -

LM

W -

3 T

Executive Engineer
Maintenance Division(Ganga)

.._.chmar:mnn Jal Sansthan, Haridwar




mAm'lwﬂu. I'\t‘:'gafr\lﬁcad‘::::l and MoEF & CC Recopnized) =29

)

Dehradun - 248003, UttarakliandPy e
- TEST REPORT : : , 1
rry ot ‘

\

NAMe'& Address of Clinir—— : ’ ;
Emum?lg:;; (;l(jllent.;‘ SEs 5 ULR No: .| TC550723000005454F .-
s aance Divislo, (Ganga), G« ¢ * . (Reporling Dater T e
JOArAKI AN 1Al o0 i o 0y R A by Jpoate of Samipling i o . paea iR )
L;'miingujj}r;sl“ﬁf“ﬂf’"?-f"g‘°“"{'ﬂ B T Recoipt Dates 03/09/2023
i - 3 Perind of Testing: 04/09/2023-07/09/2023
‘ Sample Collected By: Lab Rep, L
SRR o e g ) : ; - | Sampling Type: Gmb .
tample Description: | STP Owllet @7 MID) ™ Bresemmiiy ———— Refrigerated
H:}lalplix1g'Locatioxi:»;«" STP.Jagjcctpur,-(Haridwar) Format No: ; 4 7.8-F-01 )
Samplmg&Analysls Protocol | IS: 3025 (P-1) Party Reference No: '856/STP.Tcsﬁng/201"8-19,1 e

&

i : | Dtd-18/08/2018 it
3 Parameter Réquired As per work order
TEST RESULTS - -

Sample Quantity. SRS Lty

SiNo.i| = il.’,ﬁ"“'f’ﬂérs‘ | Results Preseribed Parameters | Units i &
e ) Y Limit of STP Outlet : g i o
{CPCR Guaidelines) J ;

B T e 6.85 5590 - 7| 1513025 (P11)2022

2. reCODE S s 2 37557 250 “mg/l APHA-24Ed-52208
Ht et 1 AN T Open ReflukMethod:
3. | BOD (3 Daysat 27 °0), THE TR Y mgl IS:3025 (P=
I Dl SR s : : ; 44):1993 Amend.1:2019

4. |"Total Suspended Solid |-~ 7 8.0 100 - mgl APHA-24Ed-2540
B R R o T e U S R e R B W TS D103 -105A*C:2022
5. -] Total Phosphorus | PRRTE TN T N O T  mgd | APHA-24Ed4500 FD
Al ) B TR ng B L Wi : (et Moy - Stannous Chloride -
e LR | | | Method2022

B e e [ 15:3025 (P-39)1988, |
167 inmonia s (VHIND RA 2019, E
- e ‘ ‘Nesselerization
] s Method -

BT

T ;'.luu'.-ildér,-«rer'onls.'q the tested sumple & upplicahle parameters St R
= L e‘ ul‘i'(llcs'—dfdu"l‘ tab will be restricted to the involce anumntonl_y i e
i ! g;‘;‘:‘:’ le.will J{i'ﬂutmyed after retentlon time unless otherwlse specified

g ‘ax vide ' e without prior permistion
Tﬁﬁr sport Iy n_ggtqurgnmdutfdﬂhﬂ"3' ar in part aud cannol he used ay n‘l,dr_pceln\_the cuarg of law withoutp et

{qw; T
g s S
iy o

4 ;ﬁiibt;fﬁtt;fy.cttnli uk(@ econlaboratory.com, econlqb.cd;viulwtiéi@!.'h".""m' T £ ’
. L CONTACT NO: +91- 8534957815, 8126534344 A O R g
B, : ' \ LR oy Ay s ¥4 VP e - -y o
/A ) Ay e e g 8 : A E " TEY L "j"';_‘ Y R Qe Rt |
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ECON LABORATORY & CONSUI.TANCY

(1S0: 9001 & 14001 Certificd Laborato ry) i~ T
Vlll.. Khabarwala, p.g.: : Jalntanwaly, \car Garhi Cantt,, Dehradun <248003, Uttarakhand -

TEST REPORT

? e
?,:‘":: ““I‘; "‘;‘ of Cllent: i g Report No, EC/2309/5454
ccutive Engineer, R g Date:
Muaintenanze Division, {Ganga),- ne{,or;}—;ﬁpalt'b g;’;g:ggg
Uttarakhand Jal Sansthar, fag MRecinrapling
‘Haridwar, Utark e g Gicetpur, : | Receipt Date: 03/09/2023
Hatidwar, et Period of Testing: 04/09/2023-07/0972023
Sample Collected By: Lab Rep.
225 : acpk ¥ Sampling Type: Grab
Sample Description: . STP Qudet (27 MLD) Prescrvarion ~_Refrigerated
Samphr\g Location: STP,Jagjcetpur, (Haridwar) | Format No: 7.8-F-01' £
Samplmg & Analysis Pmtocol 18:3025 {P-1) Party Refercnee No: ‘856/STPTestmg/20!8‘I9 E
: Dtd-18/08/2018 '
Sample Quanmy T 15" Pammetcr Required As per work order _
Btk TESTRESURTS 0 -85 i oo G
_*S~N0. . Parameters “Results ; Presevibed Parameiors Units o
At W Do o IS ¢ Limit of STP Outlet
e e - (CECB Guidelines)
= S IS: 3025 ('P -
10 i A : | oyl | 391988RA 201,
7. | Total Nitrogea 16 e L e G L T
do A s - e R : | 3 Method
T pm]co‘h f;,,_m] I F T 100 “MPNIQO mil | 1S:1622 1981
B Sl ST e e e Reaff2001 |
*+¢End (AfREM;;." : o .
; foi
AR, IR & applicable parameters =
E’ e ‘Tht rﬁﬂlullsftd refer nnjymtht !“‘m“mpteln‘\'«,}l’w amount only L ;
NO’I' Rz'm‘]i.bmtxécqfourhb will bé restricted mtl'me uilevrotierais sgeclnid ] i ll!“l Ey
] A 3 ' bxa'x;ﬂzzt::&;uzrln part and caanot be used w8 evidence in |h¢§°“““rm‘ h‘ithﬂlﬂ t.'l’“"}' i‘:
b - ni, econlnbxnnsultaﬂéy@ﬂ"“" fn- bl
Y nlaboﬁfﬂf} com, uk@ecunlahorato’y'cols 8 1453 A5 gl T e R
T ; aoﬁlmcwo 1 8534?5,78;,,'_ ‘ % A T
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f‘HARPURE ENGINEERING AND CONSTRUCTIONS (P) LTD.

Plot No - 35/1, D-ll Block, MIDC Chinchwad,
Pune - 411019, Tel : 020- 27472726, 27475756

To,
The Executive Engineer
Maintenance Division (Ganga)

Uttarakhand Jal Sansthan,
Jagjeetpur, Harldwar-249408

Subject:-Outlet parameter details of 27 MLD STP ,
27MLD STP jagjeetpur, Haridwar, Outlet parameter details are given below.

SN DATE pH cob(mg/!) BOD(mg/1) TSS(mg/l)
1 | 01/09/2023 7.41 28 09 09
2 | 02/09/2023 7.42 20 06 06
3 | 03/09/2023 SUNDAY
a4 | 04/09/2023 7.37 24 08 07
5 | 05/09/2023 7.36 i 24 07 08
6 | 06/09/2023 7.40 20 07 06
7 | 07/09/2023 7.42 24 08 07
g8 | 08/09/2023 7.43 24 07 06
I 9 | 09/09/2023 7.41 20 06 07
70 | 10/09/2023 SUNDAY
11 | 11/09/2023 7.39 20 07 06
12 | 12/09/2023 7.41 24 08 07
13 | 13/09/2023 7.40 20 06 06
14 | 14/09/2023 7.38 24 ND 07
15 | 15/09/2023 7.39 24 ND 07

% /%{ ‘Ld‘ ”,'.\'-_'.d-

A
e JipyTe gy Tl
LabAnthlst — “’Sc’“ wﬁﬂﬁ' h-Hfiree
. c\? 7N R Taena®, )
‘i*;‘:\ %

N \ R
7 / | \, - :
_L!{ 5 [ ¢ SPIERDRA KUMARY .
b% Pt ATV OCATE )
Q LS b asbroean aNpie) )2
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s \ ”"\"\' ; 4]
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 -ECONLABORATORY&CONSULTAN’ HE

 (150:9001, 1S0: 14001, 1S0: 45001, N
 Vill.: Khabarwala, P.0.] Jai '

NABL Accredited and MoEF & CC Recognized)
ntanwala, Near Garhi Cantt, Dehradun < 248003; Uttarakhar

_TEST REPORT

:ame:fﬁAd;:l.rm of Client: e ULRNot. = = = ".[‘C$507230000054S3F*¥ T o]
xecutive Engineer,. e ' Report Al RepTreR T |
i Tairs s e N | ) pomngDatE. 07/09/2023 - ? .
ﬂ&;ﬁi‘;afﬁ;ﬁ}g-ﬁwﬂhmmgg), & i 7 Date of Sampling = 03/09/2023 . .- o2 Ll By
F v s T B et 125 Receipt Date: 0310972023 SR
h i g w Period of Testing: 04/09/2023-07/09/2023 -
: Sample Collected By: Lab Rep. l !
o : , Sampling Type: < Grib
Sample, Description: STP Qutlet (18 MLD) Prescrvation Refriperated
Sampling Location: STP, Jagjcetpur (Haridwar) | Format No: 7.8-F-01 B
S,(}m‘plm‘g‘&'Anplysis’l’rotocol IS: 3025 (Part-1) Party Reference No: 856/STP Testing/2018-19, ...
2SR I : Dtd-18/08/2018
Suifiple Quantity i JLtr. Parameter Required As per work order
B e, gk TLST RESULTS ‘
S«No. o, Parameters Results Preseribed Parameters Units ' AT T
1 ' : Limit of STP Outlet y y
N 0 | (CPCB Gaidelines) L It
T B R 748 55-6.0 : 153025 (P-11):2022 .
B2 ¢ [COD = . @y 315 280 mg/l APHA-24Ed:52208 "
B s L feans 4 y Open Reflux:Method |
3. | BOD(3 Days at 27°C), 7.9 30 _ mg/l 15:3025 (P2 .- =
i '- Vi ’ 44):1993Amend.1:2019
40 < Toral Suspended Solid 102 100 ik mg/l APHA-24E4:2540
A T L L e SR | DI03-105A*CH2022 - |
£ | Total Phosphorus 0.7 5.0 mgl | APHA-24Ed-4500 PD
‘Method:2022 ,‘
G| Ammonia os (NFBSN) |~ 0.7 30 = . mgl [ IS:3025 (P-34)1988,
R R g b % % 1 RA2019,- -
; \ = - ‘Method
M S’,}; ,
r
( ?\gé}. -
5 s listed refer only tu the tested sample& a;)_x?licabw pamm?mx‘ _ | fot
Nk ; :Ft‘::l;{l’:ll::mu of gurlab will bemtﬁctcdtotheim’lmce ;:lpuni:-:!:;e P _ e LoTgam o
4". . . - v, - il \ Y o css CYWISe 119 ) v ?;;., P2 ‘-i*'*‘ d i1 ‘
X i }::r“ﬁ'::::i&x:;’;m,:ﬁ&;r:!f.;:l‘n:r‘;ﬁ';.m and cannot be used a5 evidence in the court of "!“!@“'!(W?%ﬁm&nfi e
— u*-f'..;“ﬁQQ*%&;hhﬂﬁton'.com. uk@.econlaboratory.com, econlabconsultancy@yahoodn — = B

L gal 2 CONTACT NO: +91- 8534957815, 8126534344

P | . - M =p -l A o o -
- ’ & g . B ok o
e = -
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'ECON LABORATORY & CONSULTANCY

(1ISO: 9001 & 14001 Certified Laboratory)
vm.. Khahan\ula, P.0.: Jaintanwala, Near Garhi Cantt., Dehradun « 248003, Umnkhmd

TEST REPORT

Name & Address of Client: Report No. : EC309/5453 ‘ ¥
&xecmive Eggineer' Reporting Date: 0710972023 = = A
aintenance Division, (Ganga), "Date of Sampling 03/09/72023
l&ttat&zkhand Jal Sansthian, Jagjeetpur, ["Receipt Date: 03/09/2023
afidwan Uuaphieg: Period of Tostlug:_| _ 04/09/2023-07/09/2023
; : Sample Collected By: Lab Rep.

: T ! Sampling Type: Greb |
Sample Descéription: ‘ | 'STP Outlet (18 MLD) Preservation Refrgerated ‘]
Sampling Location: - | STP,Jagicetpur (Haridwar) | Format No: 7.3-F-0l L |
Sampling & Analysis Protocol [ 15: 3025 (P-1) Party Reference No: 856ISTPTcstmg/2018-l9,r T |

PN ko : ‘ - Dtd-18/0872018 -T2 - |
Sample Quantity - . 3Lt T Parameter Required Asperworkorder o o |
‘ HA Y TEST RESULTS . N
=3 e L ‘.', (]
‘_\S._Nq{;‘ ok \l;_ammétem“. ~ Results " Frescribed Purnmctcrs Units s ! Wy ‘
Tan il 4 Liwis of STP Outlet - T e
(CPCB Guldelines) ‘ ' "'
' T1S:3025 (P-.
s SR 1 o : g 34)1988 RA 2019,
Sl “Total Nitrogen i ) 100 - Nesselerization
e e L ' - Method |
T Fooni Col fun'n R T 100 MPNAIOD Tl | 18:162211981
T S8 WX "_'Ln;xqmepmon ' il i :

T 4 "ne mululméd rrtcr onl}‘ m thﬂeﬂed szmtﬂf ‘F'ﬂémvmﬂ‘""‘ % | LIS
: NOTE 2. Total llablﬂtiei afour lab Wit hé restricted to the inV oice sratint anly _
3 The umpl willbe destroyed after refentian time uﬂ|ﬂsdolhtrwm; sp‘;:::'ml s
I mmpad gt fo be reproduccd wholly ‘or in part and canhotbe usé 13 ¢TEPE

9 i
in the éourt of v without prior iAo
2 g TR S

; lab,consultnucy@vahwin :
T e baratory.com, uk@ cconhborﬂton com, - econ S
}k e J “thﬂn‘n “ OZSN'TAC" \0, +91- 853495’]8 15, 8‘2“3‘3“ " A ‘ ; :
: ;-"\ "l‘l:j‘_-"'_ : s .”‘E, b "‘,‘5 ol 2 1 ( “w’ e »
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E Mail- eegangaujs@gmail.com

Office of Executive Engineer
Maintenance Division (Ganga).
Uttarakhand Jal Sansthan, Jagjeetpur Haridwar.

Divisional Laboratory 18 MLD STP

TEST REPORT .
Report No STP/2023-24/ 32 Dated 20/09/2023
_lhdentor Executive Engineer, Maintenance Division(Ganga) Uttarakhand Jal Sansthan,
Jagjeetpur Haridwar.
Name of STP 18 MLD STP JAGJEETPUR
Sample Collected by Indentor Collection Date 08/09/2023
Sample/Job Effluent Sample from drain outlet of 18 mld STP
| PARAMETERS = | UNIT |  PRESCRIBEDLIMITS | OBTAINED VALUE |
PH o 6.5 0 9.0 7.32
BOD: @ 27°C mg/L <10 9
coD : mg/L <50 28
TSS mg/L <20 11 r
Fecal coliform MPN/100 © 100 78 ,’
[O, w0 |
U e
AE(HQ)

Executive Engineer
Maintenace Division(Ganga)
Uttarakhand Jal Sansthan Haridwar

Remark- 2% T
> This Report, fqﬁg{o‘ﬁ[y to the particular sample submitted for testing. | |
¥ Sample will be.disposed of after one week days from the date of issue of test certificate.

> This report is not be reproduced wholly or partly and cannot be used as an evidence in the l

Court of Law and should not be used in any advertising media without our special permission
in writing. .

B

.
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oy \{;\uj\ R P‘URE‘ ENGI

V ‘4 D N r \ oy - g
(AN1S"229001 : 2008 CO_MPANiv)ELRlN.G AND CONSTRUCTIONS (P) ‘LTD',- ‘
INGINEESS @ CONTRACTORS m DESIGNERS © | |

1
PLOT NO. 351, D Il BLOGK, L . TEL. : 27472726, 27475756
N:LD.C. CHINCHWAD, . o !  FAX :(020) 27476459
PUNE - 411 019, . , Y g '

- E-mail : info.gecpi@tatvaglobal.com

CIN - U70200 PN 2000PTC 014685
TQ, N - ‘ Date - 16/09/2023
Executive Engineer, ‘ ' | |
Uttarakhand Jal Sansthan,

lagjeetpur,Haridwar.

Project: Desighing, Contracting, Erecting,

Plant Based on SBR Technology,

Subject: Qutlét Parameters Detail.
Respected Sir,

18 MLD Sewage Trea

]

FINAL OUTLET PA.R;’;NIETER_REPORT OF 18 IVILD STP SARAI HARIDWAR

and Commissioning 18 MLD Sewage Treatment

Including O&M at Sarai, Jwalapur Haridwar. .

“ment Plant Sarai, Haridwar Outlet Parameter Detail are Give Below:

O
| S.N. DATE OF PH ¢ - BOD(mg/l) COoD(mg/l) TSS(mg/l)
| SAMPLE e ; B
‘ , : | ,
E_ 1 01-09-2023 1B 7 l 20 3
[ 2 02-09-2023 _7.40 8 [ 20 7
e 03-09:2023 R SUNDAY :
.4 04-09-2023 . - 7.43 7 - 24 6
BE 05-09-2023 7.42 6 24 8
L6 06-09-2023 7.40 6 1 20 8
[ |7 " 07-09-2023 7.37 7] 28 . 8
.8 08-09-2023 7.38 7 ] 24 7
« 9 09-09-2023 7.40 7 | 20 o 8
| 10 10-09-2023 : SUNDAY 3 ‘
11 | ©11-09-2023 7.39 24 6
12 12-09-2023 735 - Cth 24 7
T3 13-09-2023 7.36 /. : RN 5
14 14-09-2023 7.38 ’ FAg "\ 28 3
115 15-09-2023 7.40 ( il W 24 7
i | { o VOCAYE 2,-». y‘q )
) Cofl o o
- L I N/ &
L —————— A )
Thanking You. o R,

For GHARPURE ENGlNEERIlNG AND CONSTR

) 1,)-,;; U‘T-\- AN .-//
UCTIONS (P) LTD
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1 |HEE e qufd: 24 & |
2 |enfeaeR =rer L 2U §|
foga]odlo el ot <9 & |
LRI ATAT qofer: <9 8|
| 5 [dwmeh axdi A gofe: 24 & |
PR a=— forer devTg |
0RO e} BT AW adar Rufd
1 [y ur et qofd: 24 & |
o [ Rurd e gofd: 29 E |
s | sha e (@RaTd Sl ) gofd: 29 2|
4 el nerfaerera Arel qu'fa: 8‘1 §|
5 | \fEER el quic: €9 i|
6 |wrdore daraa Are T‘fﬁ: ‘c‘ﬂ Z I
7 |cfergs St que guElemie el PURE :%q t)l
g |Uferd IRe BIIW AT tp‘ra:ffqzl
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UTTARAKHAND JAL SANSTHAN SUB-DIVISION(GANGA) RISHIKESH

SEWAGE TREATMENT PLANT
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UTTARAKHAND JAL SANSTHAN SUB-DIVISION(GANGA)

TRIVENI GHAT SEWAGE PUMPING STATION

Sr. Discharge
T g
No. ype (LPM) Head (M) H.P
1 Submersible 5500 35 85
2 Submersible 5500 35 85
3 Submersible 12000 35 150
4 Submersible 12000 35 150
5 Submersible 5500 35 85
D.G SET - 200 KVA
MAYAKUND SEWAGE PUMPING STATION _
Sr. Discharge
T ad H.P
No. ype (LPM) Head (M)
1 Vertical 1500 19 15
2 Vertical 1500 19 15
3 Vertical 4500 25 50
4 Vertical 4500 25 50
5 Vertical 3000 21 30
D.G SET - 125 KVA
BANGALI BASTI SEWAGE PUMPING STATION
rsr. Discharge
No. Type (LPM) Head (M) H.P
1 Submersible 4865 15.5 30
2 Submersible 4865 15.5 30
3 Submersible 1620 12 10
D.G SET - 62.5 KVA ‘
AWAS VIKASH SEWAGE PUMPING STATION
Sr. Discharge
No. Type (LPM) Head (M) H.P
1 H.T PUMP 260 10 5
2 "H.T PUMP 10 5
3 Submersible 10 5
&
= Aty 1% )
\ STiar SET
\ € I A {tm)
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\\7 .
UTTARAKHAND JAL SANSTHAN SUB-DIVISION(GANGA)
RISHIKESH
CHANDRESHWAR NAGAR SEWAGE PUMPING STATION
Sr. Dischar :
arge
No. Type (LPM) Head (M) - H.P ‘
1 Submersible 7000 22 64 ‘ ‘l
2 ‘Submersible 7000 22 64 |
3 Submersible 3500 22 28 : |
4 Submersible - 3500 22 28 ' |

D.G SET - 160 KVA

CHANDRABHAGA MAIN SEWAGE PUMPING STATION

Sr. i

N ‘Type D;S’Lc:,‘;;)ge Head (M)|  H.P
1 Submersible 8200 47.5 126.5
2 Submersible 8200 47.5 126.5
3 ‘Submersible 3700 47.5 83
4 Submersible 3700 47.5 83

D.G SET - 400 KVA |
-ul? : S SR

e v ()
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UTTARAKHAND JAL SANSTHAN SUB-DIVISION(GANGA)
RISHIKESII

CHOTIWALA SEWAGE PUMPING STATION

Sr. Discharge
Type . ad (M H.P
No. Ype (LPM) Head (M)
1 Submersible 4100 30 60
2 Submersible 4100 30 60
3 Submersible 1100 30 20
D.G SET - 75 KVA .
LAXMAN JHULA SEWAGE PUMPING STATION
Sr. Discharge
i Head (M H.P
No. Type (LPM) (M)
1 Submersible 1100 30 25
2 Submersible 1100 30 25
3 Submersible 1100 30 . 25
D.G SET -50 KVA @
_u{ SRl EivgwT .
' STTGT v ()
. A “::f "
// » s ‘v X
//’S"‘ F -\\._'.‘"L'\‘\
I KUKIAM t
! (\n(‘ Ve } t
= £y O
(".I:“- tfe u,.»: Jr:@‘/
-~ J,;:!_///
e
¥ i e




* UTTARAKHAND JAL SANSTHANSU B-DIVISION(GANGA)
' ' RISHIKESH
SACHADHAM SEWAGE PUMPING STATION
Sr. Discharge Head
'y H.P
\ No. \ Type (LPM) (M)
| 1| Submersible 2250 18 32 -
r 2 | Submersible 2250 18 32
| 3 | Submersible 2250 18 32

D.G SET - 140 KVA E

PN e

S “""{ srepir e (M)
SIS O TR, AT
8.
.LK ‘ﬂ'ﬁ“‘;‘” A )
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(5% ECON LABORATORY & CONSULTAN

& "ﬁ.ﬁ_q,a‘_, (1SO: 9001, 1SO: 14001, 1802 45001, NABL Accredited and MoEF & CC Ru.oﬂnizcd)
s S Vill: Khabarwala, P.O. Jaintanwala, Near Garhi Cantt, Dehradun - 248003, Uttarakhand®™-

TEST REPORT

Nume & Address of Client; [ULR No: TC550723000005429F
Exccutive Engineer, ' ' ‘ Reporting Date: 07/09/2023 f
. Muintenance Division, (Ganga), ’ Date of Sampling £2/09f2023
I Urtarakhand Jai Sansthan, Jagjeetpur, * Receipt Date: 02/09/2023
Haridwar, Uttarakhand ; Period of Testing: 02/09/2023-07/09/2023
' Sample Colleeted By: Lab Rep. :
- N Sampling Type: Grab
5 Sa mpl.. Des seription: STP Outlet (3 MLD) Prescrvation Refrigerated
2 Sumpling Location: : STP, Swarg Ashram, (Rishikesh) | Format No: 7.8-F-01
S Sumpling & Analysis Protocol | 1S: 3025 (P-1) Party Reference No: 856/STP Testing/2018-19;
- _ A »Did-18/08/2018
e _"3‘““&"“ Quantity 3 Lar Parameter Required As per work order
A : TEST RESULTS : SER TS
" ' 5. Na. | “Parameters’ Results | Prescribed Parameters Units - B AR
i - Limit of STP Outlet : %
}. ) (CPCB Guidelines)
L pH . b i S 7.46 5.59.0 R 15:3025 (P=11):2022
p TR COD T 295 250 mg/l ~ APHA-24Ed-5220B. ..
| S e g : i , . | Open Reflix Method
3, BOD (3 Days at27 "C). | 8.2 30 ' mg/] - 183025 (P~
¥ i ' i 44):1993Amend.1:2019!
3. | Total Suspended Solid 103 ST = 700 mgl | APHA-24Ed-2540
e f {3 ' e _ : D103 -105A°C:2022
. iotal Phosphorus . 0.4 5.0 mg/l - APHA-24Ed-4500 PD
\ ; » : : 4 . ‘| Stannous Chloride
: ‘ : Method:2022
‘LWGT | Ammonia as (NH3-N) 0.7 50 - mg/l . 8] 18:3025.(P- 34)]988
Ny “‘“‘z R, 4 ; ; ' . RA 2019,
] ;’;', ; };j’:"i““‘ﬁi Nesselerization.
g o i i S Mcthod
: R T "r« ; . _ i
£ auneRA KUMARY \ :
{ -4 HGSATE ) g

\ {\a 33T d\ﬂ\} P\'

‘(mm‘))g ‘ee)}\v// /S?/Q)%/

CZ‘S‘_,ND-,U Py /2ot .,"w @E
A _f".'f‘:
S f'; s -f-\n‘..‘ ®ve 7 ey J ¥ %
\ }}w*x T TORSY A :
(\\ . : $he mmnt AL . .
L%{Eh BY: Aot 4200, T A%E) % i
NOTi: 1. The results’ Usted refor only (o the tested sumple h}mlluhh parameters 3 : pEs e RS
2, Tmalliabilltlo:s ‘of aur lah will be resteicted to the invaice amount only - 3 e
3. The sample will be destroyed ifter cerention 1ime uoless vtherwise s pecified ¢ R ‘ g iR e
4. This report-{s 1ot (0 berepriduced wholly or in part and cannol be used as evidence in the court bflaw-Wl!bo,l!t.gl;itp.r:.gl_et_ull\sslc)lly. 5
_L : www.m.xmlubumwn com, uk@econlaboratory.com, econlab. Lunsuhnucv(}yahuo-in
Q{ i e C u.\'MCl NO: +91- ss;-wvsl:@ 8176:34144 T
2 ' ; . i b &
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‘_ 24251
@ ECON LABORATORY & CONSULTANCY

) (150: 9001 & 14001 Cerrified Laboratory)
Vill.: Khabarwala, .0.: Jaintanwala, Near Garhi Cantt., Debradun - 248003, Uttarakhand

TEST REPORT

Name & Address of Client: Report No. YECR309/5429
i wceutive Engineer, Reporting Date: 07/09/2023 ’
Muantenance Division, (Ganga), Date of Sampling 0270972023
l)um_'aklmnd Jal Sansthan, Jagjeetpur, ; : Receipt Date: 02/09/2023
Haridwar, Utiarakhand [ Period of Testing: 02/0972023-07/09/2023_
' Sample Collected By: | | LabRep. A\ ’
_ o _ Sampling Type: Grab
S m.ph De erlptmn STP Outlet (3 MLD) Preservation Refrigerated
_ jai?_phu; LLocation:, STP, Swarg Ashram, (Rishikesh) - | Format No: 7.8-F-0l
| Sampling & Analysis Protocol | 1S: 3025 (P-1) Party Reference No: 856/STP Testing/2018-19,
L , Dtd-18/08/2018 '
| Sample Quantity 3 Lir, = Paramcter Required As per work order.

TEST RESULTS

<

S.No. | Parameters Results Prescribed Parameters Units
Limit of STP Outlet i
(CPCB Guidelines)

s 18:3025 (P-
1 34)1988, RA 2019,
7. Total Nitrogen ' 1.5 100 mg/ Nesselerization

Method
8. Fecal Coli form 60 100 MPN/100 ml- .| - ]S‘t62211981
' ' Rea.ﬁ‘ 2003
" vaeging of Repor*** i o e gy T

the

NOTE: | The results lsted refer onl) w the (ealed sample. & applicabic p.u'nmeu:n ; - o i o = % r s
2: Total linbitities of our lab will be restricicd 1o the invoice amount l)nh y R Faw Ligs F R # |
3 The sample will be drslrm ed after retention time unless otherwi ise specitied

4. This report is ot to be repreduced wholly or io part 20d cannot be used as evidence in the court oﬂnw lmhoug prlpr vermhdnl

www.econlaboratory.com. ukfd econlaboratoery.com, ccunlub.consultanq@)ubpc ln, B
CONTACT NO; +91- 8334957815, 8126534344 g e ""-; ;
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24252 LLHPE,

E Mail- ‘eegangau]s@gr'nail.com

Office of Executive Engineer
Maintenance Division (Ganga)
Uttarakhand Jal Sansthan, Jagjeetpur Haridwar.

Divisional Laboratory 18 MLD STP

e —————— S ————

TEST REPORT

Report No STP/2023-24/ 9y Dated - 20/09/2023
Indentor A Uttarakhand Jal Sansthan, Maintenance Division(Ganga) Haridwar.
Name of STP 03 MLD Sewage Treatment Plant, Swarg Ashram Rishik'esh.
Sample Collected by Indentor Collection Date  11/09/2023
Sample/Job Effluent Sample from outlet of 03 MLD STP '
| PARAMETERS | UNIT [ PRESCRIBED LIMITS | OBTAINED VALUE |

PH = 6.5t09.0 7.27

BOD; @ 27°C mg/L <10 .

coD mg/L <50 24

TSS ,"lS! L 8

<20
S Gl

Lab Analysts AAET OO AE(HQ) @
3 & L‘{'

Executive Engineer
Maintenace Division(Ganga)
Uttarakhand Jal Sansthan Haridwar

emark- e a0 :
® » This Report r,é’fex’s'oniji{the particular sample submitted for testing. '
% Sample will be disposed of after one week days from the date of issue of test cem'ﬁcate. :
> This report is not be reproduced wholly or partly and cannot b§ used as an eYIdence in ?he
Court of Law and should not be used in any advertising media without our special permission

in writing.
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C(180: 9001, 150: 14001, 15O 45001, NABL Accredited’
Vill.: Khabarwala, l’()...lamtauw'ﬂa Near Garhi Cantt,

ECON mmtem*@m' & CONSULTAN]'

and MoEF & CC Recognized)N

Dehradun - 248003,

Urtarakha

TEST REPORT

ame 9_. Address of Client: | ULR No: TCSSO723000005439F :
secutive Kogineer, | Repoyting Date: | 07/0972023
Aarntenance Division, (Ganga), . Date of Samplin 02/09/2023
02/092023

Juerakhand Ja) Sansthan, Jagjestpur,

LI{ecei t Date: ‘
Pcriud of Testing: E 02/09/2023- 07/091'2023

Anndwar, Uttarakhand

Samplc Collected By: ‘

Lab Rep

.
!

=
| Sampling Type: ! Grab > __\
at \p\.\.- L)munpuon STP Outlet (3.5 MLD) ! Preservation Refrigerated _1
S n.mlmp 1 ocation: STE, Tapovan, (Risghikesh) liurmat No: 7.8-F-01 : e
\.nnphng & mm\ysnvs_ I’folocol \ 1S: 3025 (P-1) | Party Reference No. \ 8[5)?‘;8118501;;;%?%201'8.‘19“"‘ : ‘
Sample Quangity 1-3 Ltr | Parameter Required ] As per-work order i~ f
-' TEST RESULTS )
S. No. | Parameters: Results Prescribed Parameters’ Units u-" &'
L Limit of STP Outlet ' A M
(CPCB Guidelines) it NG
g pH’ R \ 7.63 \ 5.5-9.0 \ 4 - : ‘15'3025'(&11):2022, ]
R ; 304 750 T T APHAGIEAS208
< e Open Reflux: Mcthqd
TR BODG D‘\ys at 2770, 8.5 30 mg/l 1S:3025 (P=+
44):1993Amend.1: 2010
“Tatal Suspended Solid 9.0 ©100 mg/l APHA-24Ed-2540
- D103 -10SA*C:2022.
Total Phosphorus 0.4 5.0 mg/l APHA-24Ed-4500 FD |
, i ' ~ Stannous .Cvl,\‘loriq;o'
5 Method:2022 G
6. | Ammonia as (NH3-N) 0.5 50 ma/L | 15:3025 (P.3@)1983
‘ : ' ! RA2019, -
Nesselcriution
Mcthod :

. . 1 *-kk\
E Y | LI
’d .{ = Py /

Cxd

I./M. Vd ﬁr
f/ ("SURE A KUMARY
OVOCATE
Co HAREYYAR (inia) )R

)

NOTE:
1. Total liabilities uf our lab wiil bie restricted 10 the involce .unmejt. h
3. The sample will be destroyed after cetention dme unless othdv Wil

L. The results listed referonly (o the lested sunple & dpplkm“kar.m‘m"ﬂ'" S <
o [
wrraet 7

4.7 hls ceport s not o be reproduced wholly orin purt and Caniiel by, mtus-gudfncc In the court of law without prlur pe:mhulon

www,wonlalumunr\ com. uk@'econlaboratory.com, econlah, mnsulunqqnﬂwﬂln
CONTACT NO:+91- 8534967815, 8126534344 ,

LI R y i

B
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. | 24254 ‘
ECON LABORATORY & CONSULTANCY

. . (1S0: 9001 & 14001 Certified Laberatory)
Vill.: Khabarwala, P.O.: Jaintanw ala. Near Garhi Cantt., Dehradun -

ok

248003, Uttarakhand

TFST REPORT
Ve & Address of Client: [Report No. EC/230915430 ‘
Exccutive Engiacer, MReporting Dater | 07/097208____ -
Muntenance Division, (Gangd), Date of Sampling 02/092023 2 .
Receipt Date: 02/09/2023 : " i

Utterokbiand Jal Sansthan, Jagjectput,
Llactdwar, U tarakhand

Period of Testing: - 02/09!2023-07/09/2023
Sample Collected By:| Lab Rep. : ]

[ﬁmpling Type: Grab
_.S;nnplc Description: ‘1 STP Outlet (3.5 MLD) Preservation Refrigerated i
Sampling | Locatiomn: | STP, Tapovan, (Rishikesh) | Format No: 7.8-F-01 :
Sampling & Analysis Protoco! l 1S: 3025 (P-1) Party Reference No: 356/STP Testing/2018-19;
e Dtd-18/082018 S
Sample Quantity - | 3 Ltr. Paramcter Required | AS per work order
TEST RESULTS ' ‘ PRl R
e A — . . 2 -
5. No. Parameters Results Prescribed Parameters Units
'= Limit of STP Qutlet ,
\ (CPCB Guidelines) :
v —TSB05 0
o 34)_19.&§f-,M%QJ9; ‘
L S ‘Nessslerization

)

Ea | ‘ i
‘ Reaffi2003 =

yeeEnd of Report**”

it

NOTE: l.?l'l\e.‘re;s\ilxs'liﬁti:d'fefgrhnly To the (ested sample & up?itcahle plsz:Tmctm

3 2. Tniul 1abilities oF our 1ab will be restricted ta the invoice amount only

3, The sample will be destroyed after retention time unless otherwise specified |
partand cunnot be used a5 €

be repr(:ducﬂl wholly or io

vidence in the:

ourt oftaw wilhiout prios pecgissor
toflaw ion

RS
)

4. This'rqmn is mot (o |
e S e 3
: www,econlahoramr\'.com. uk@aecunlah«raaury.com, econlabmnsult@nq@)’ﬂh(‘_ﬁl_'{ = ‘.
gt (oG, % CONTACT-N)‘ +91-,853-4957815,A812653-1344 ST Y

' ! ST A b S ALT P 2 r S0

% Bb ALY gt K e s v AN Yo i u
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Uttarak
Divisional

E Mail- eegangaujs@gmail.com

Executive Engineer
Division (Ganga) ‘
Jagjeetpur Haridwar.

MLD'STP

Office of

Maintenance
hand Jal Sansthan,
Laboratory

TEST REPORT
Report No STP023-24/ 325 Dated 20/09/2023
Indentor Uttarakhand Jal Sansthan, Maintenance Division(Ganga) Haridwar.
Name of STP 3.5 MLD Sewage Treatment Plant, Tapovan Rishikesh.
Collection Date 11/09/2023

Sample Collected by Indentor

Sample/Job

Effluent Sample from outlet of 3.5 MLD STP
OBTAINED VALUE

7.36

PARAMETERS
PH 6.5109.0
BOD, @ 27°C me/L <10 9’
coD mg/L <50 32
TS5 <20 10
oy g |
AEHQ) " @) .

Fe

Lab Analysts

. Executive Engineer
Maintenace Division(Ganga)
Uttarakhand Jal Sansthan Haridwar

G

Sijes

-3

,,
B

ficate.

e submitted for testing.
he Court of

s from the date of issue of test certi

o2

to the particular sampl

P R riec TS g
2

Remark-
» This Report refers only
% Sample will be disposed of after one week day
This report is not be reproduced w;{h»olly or partly and cannot be used as an evidence in t
Law and should not be uscd} manynfi\f?yruﬁygg media without our special permission in writing. E
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ECON LABORATORY & CONSULTANCY }
(180: 9001, 1SO; 14901;180: 45001, NART, Aceredited: mauom&ccn‘éé‘ogmm)‘? ;
ear Garhi Cant(.,Dehradun 248003, Uttnrpkh&, )

- Vil Khabarwaln, BO.: Jumtanvmla, ?

BIESTREPORT T % 587 Wy %l i PR PR i < e

Name & Ad Address of, Cheut. L T ULR No: i B "TC550723000005455F~ % .7
Executive Engineey, - v 7 0 <00t =" ) Reporting Date: - | +07/09/2023:7 ¢
Maintenance: Dlws‘on,(Gangn). Y T R S Date of Sampling- =~ |  01/09/2023 = 1
Uttarakhand Jal Sansthan, Jagjeetpur, = Receipt Date: : 0170972023 i
Haridwar, Utarakhiand. - " [Period of Testing: 0J09f20"3-07109f2023 AR

. Sample Collected By LabRep:. " " .= & priyiniin)d

: o i Sampling-Type: " "|° Grab -~ [lt.uetl o b
\nnph. Descnptlon U7 STP.Outlet, (33 MLD) - Preservation : -Refrigerated "“0 a0 S 3
..unplmg Location:" " | STP, Saliyar (Rporkce) Format No: | 7.8-F-01
bdniplma&Anuiys‘l‘s‘ I?ro,t‘o'cbl AS: 3025, (me-]) Party Refcrence No: 836/5’1‘?'&3{1}\9’201849 03

MRkl , Dtd-18/08/2018 ..

Sample Quantity = 3Ltr. Parameter Required As per. work order? f"‘

* TEST RESULTS

“S. No. Pymmcters T - Resulls: | Prescribed Porameters™ | Units. . 4a 0
=" i L O B Limit of STP Outlet 4| * . e
Wt % j (CPCB Guidelines) -
R R S T TTTEE9.0 » 20227
3or] GADT T T 29.5 T 350 {7 = gl APHA~24E.d 00
- : ‘ b (T ! | Open. RcﬂuxMelhod
Fiin .uoo(mnysmz'z‘%) S AbR el 2 30 : mg/l - 183025 (B- v
: i S | 44): 1093 Amend. 2019
4.l ' Total Suspcndcd Sohd 1003 S S 100 : & Aihe mg/l. " 4" APHA-24Ed-2540" 7
S P ] R ) iy s 7 D103 N105AMG2022 1
5 1ot;lj~thsphorus 7 B i T e semplly i APHA-24Ed~45()0 BD
6:. | Ammonia as (NH3-N) | "

NOTE: 1. 7The results naed referdaly.to rhetesiéq smplé & applicable patagueters -
2. Tntal]labﬂitlu}af ourlah \yuLbe restrzeté‘& to the involceWmount only. . -
T ‘3' The. “ml’é@*“'}nb“ de;m,ed.n{ter rercml(m ﬁme unless othemlsc spcmﬁed

"t'f-"’v'ww.ect'mlnbomtorg com. ul. _econtaboratory com, econlxb consul ,
_U{ : BEL L0 covmcra\u.-ml 85349:78}5 8116534344
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ECON LABORATORY & CONSULTANCY

1SO: 9001 & 14001 Certified L.ahoratory)
_Vill.: Khabarwala, P() (Jamrmm rala, Near Garhi Cnntte Dehradun "248003’ Utfarakhand LY L
TEST REPORT <
‘ AN X
Vame & Address of Client; Report No. : EC/2 309/WWI5455 ,” "
Sxecutive Engincer, Reporting Date: | 07,09,2023’.‘ "
Jamtenance Division, (Ganga), Date of Sampling 01/09/2023 — : :
Jtarakhand Jal Sansthan, Jagjeetpur, Receipt Date: - 01/09/2023. |
Huridwar, Uttarakhand. Period of Testing: 021091"023-07109/2023 SEE
e ‘ Sample Collected By:, ‘LabRep. ~~ . o n '.“,
Sumpling Type: Grab o
sample Dcscription" WE S STP Outlet, (33 MLD) | Preservation Refrigerated = e '
nmplmg Location:. " | STP, Saliyar(Roorkee) | Format No: 7.8-F-01 e % ;18 i z S
L : ] nce No: | B56/STPTestin
5.4mplmg&Anuly$ls Protocol ] 18:3025 (P-1) ‘ Party Reference J Dtde!S/OS/I!OIBE{‘: ‘,
Sainple Quantity, -~ 7. [ 3 Ltn H | Parameter Required [ Asiperwork.order.

TEST RESULTS

S.No, [ "Pargmeters’ | Results Preseribed Parameters Units
F A frent Linmit of STP Outlet
2 e LM e : (CPCB Guidelines)

10 ' 0 ¥ o 34)1933,,1{,4’9019 it

6. To;gxl'Nitrdécn s Ly 1.5

i

100 - | MPNAGOmET[T, 1

ra "‘,Enq_ofkcpon"'

NOTE: 1.Thp ruults um:d refcr vnl; to thc tested sam
; ple &: npp!tcﬁl&‘p
2.Total, lublliﬂcs of.ou.r Inb il be restricted to the inveire amount onl)-f/
3. The sample will be déstroved after retention time unlcss nkhermse specitied ' g
4 ThIs, mart Is nouu bc rqyrodumj wholly.dr in part and cinnpg be used as evldencv i (heqo P

D wWw.cconlaboratorycom. uk@econlubor.no,.y lom, nlab "
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Q_glll. PLAINS (Rishikesh to Roorkee)

\ - Cities/ Issues
Panchayayts

|

Remarks

Gunga basin ri) Industry
Effluent

Discharge

(i) Haridwar.

(i1) Roorkee

""'JL,_‘

i S 3aes W e dre,

I
T a7 B et B

Cluster/Area Fftd &1 foma faqr 3@ ¥ -

Q]Q?‘.n‘\ﬁy % N

S.N Name of No. of Waste Treatment
Industrial Waste Water Facility
Cluster Area water generation
generating (in MLD)
Units
R

1 .| Integrated 530 8 MLD CETP (9.0
Industrial Estate MLD)
(11E), Haridwar.

SE—

2 | Industrial park II, 52 0.834 - | InHouse
Near Sidcul ETP
Haridwar. /STP/Septic

tank/Sockpit
I . |

3 | Patanjali Herbal 12 2.030 5 MLD in
& Food park, House ETP,
Padartha 1750 KLD

capacity
STP
provided for
Domestic
waste waler.
4| Devbhoomi 31 0.134 In House
Industrial Estae ETP in cach
Bantakhedi, Industry
Roorkee where
effluent is
generated/S
TP/SockpiV/
Septic tank

5 | Raipur Co- 229 2.669 In House
operative ETP
Industrial Area, /STP/Septic
Raipur tank/Sockpit
Bhagwanpur,

Roorkee &
6 | Bahadrabad 206 0.650 In House
Industrial Area ETP
/STP/Septic
‘ tank/Sockpit
7 m 48 0.273 In House
Near Bahadrabad, ETP
Haridwar /STP/Septic
tank/Sockpit
8 | Salempur 72 0.230 In House
Rajputana, ETP
Roorkee /STP/Septic
tank/Sockpit
. A i

N




|

CETPs:

i) Water e Waste w; CARRARNN formation has been provided in above |
consumption mention t, ggﬁrndustﬁal cluster. ‘
& waste * In Haridwar District, there are total seven STPs that are: |
water 1. 18 MLD STP, Jagjeetpur, Haridwar }

“ generation 2. 27MLD STP, Jagjeetpur, Haridwar

" by 3. 68 MLD STP, Jagjeetpur, Haridwar |
Industries/ 4. 14 MLD STP, Sara Haridwar (
STPs & 5 ]

6 .

Haridwar f'
s Saliyar, Roorkee [

|
ne on monthly basis &
enclosed with Annexure- |,

X

e
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e lll.l.-r'\l}'“““"'\") POLLUTION CONTROL BOARD
C:E"E‘S rrigation Design Building Campus, Roorkee-247667
NS SRS 9 O A e s § A
Us e nifmf mer e uRIR, BRAN-247007

Regional Lnboratory Roorkee

S
Analysis Report of Sewape Treatnrent Plants (ST1,5) For the Month of August-2023

Sampling Point

Name of Sewage

'L L
.y et ege R \\ »
. Treatment Plant E '-Ec'_ i Outlet of STI
N, (ST (Wil = E - .
» l &g plh BOD | CISS Pl non TSS Feeul Coliform

Capacity)

T PS MLD (ST,
lagieetpur, 713 180 | 210 | 749 | 92 10 94
Ll:n‘id\\'.u :
2 27 MLDIESTYY,
Jagjectpur, 236 | 155 | 200 | 7.67 | 8.4 9 70
Haridwar
3 (68 MLD (STP), '

Japjectpur, 5 7.19 160 400 I 7.62 10 9 84
Handwar o
g ’ —
A LRSS S | 799 | 135 | 370 | 790 | 96 | 10 94
Sarai, Haridwar | .
RO (P B 749 | 1ss | 210 | 757 | 92 | 8 94

Sarai, Haridwar

e ,
’ Znh‘ilsib :lb,l]ﬁl |)\'\‘.\r 7.59 160 250 7.76 12 10 120
¥ B8 MU, 223 | 170 | 320 | 756 | 26 | 20 280
Salivar, Roothee
Scewnee Treatment final efMuent standard (as Notified by | 6.5-9.0 [ <30 <10y <1000
\Llolil’&CC)
A1l values are in my/L except pH and Fecal Coliform (MPN/100ml)
) L L’ A% <\ “b\\%\{q\' (%;;\,——-
(i GG NE=— S |
(Rahul Negi) (Dr. Shahida Parwcn)_ 4 - " (Dr. Ajeet Slng}l_) (S. P. Singh) '
Junior Lab Assistant Junior Research Fellow Assistant Scientific ‘ Regional Officer:
i : : ! Officer - '

s

— L,_‘,O,’,L,.,,,",Ambm.nqugchH"‘IJGS"’G"U“W‘WH"‘2“5\31RQXIWL?pr0jcclor= 1&mussagePartid=0 1 LIA]
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~_-.—;-\ U'll \I ) ¢ : ) .
. e - 1‘ ?j\l\ll/\.Nl) POLLUTION CONTROL BOARD
i‘;’a'{::’,?ﬂ rigation Design Building Campus, Roorkee-247667
o \“‘:ﬂcﬁﬁ} TERRTEYS WGHor (T NS
VAV R gRaey W YRR, WEWH-247607
UKPCH Regional Laboratory Roorkee

Industrial Waste water Characteristics

\Cli’l'l’, SIDCUL, Haridwar
1. Dr. Shahida Parveen (JRRI)

2. Rahul Negi (JLA)

il . .~ Y . .
Qame and Site of Ssunpling Pomt

Sample Collected by

point

Sampling

Nature of Sample

(S.
Regional Officer

i\ /\1 Q&WQ‘)M» 3 '
T pPIE 5

(Dr. Ajeet Singh)
Assistant Scientific
Officer

(Dr. Shahida Parveen)
jor Research IFellow

(Rahul Negi)
Junior Lab Assistant Jun

gblﬁmbOXng'CJHmZJGSMdeleLVHmZ‘ISCquXle'?projector:1 gmessagePartld=0 2

mail gpogle.com/rnaiquOl?lab=rm&o

https

in
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To,

The Executive Engineer

Maintenance Division (Ganga)

Uttarakhand Jal Sansthah,

Jagjeetpur, Haridwar-249408
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5 L ST DA 2 SO A RN A

KEC-WATERLEU (JV)

T ——

33MLD SEWAGE TREATMENT PLANT SALIYAR ROORKEE UTRAKHAND

Subject:~-Outlet parameter details of 33 MLD STP "
33MLD STP Roorkee, Haridwar, Outlet parameter detalls are given below
'Fecal’ "
SN DATE Ph COD(mg/l) BOD(mg/l) TSS(mg/l) Coliform
(MPN/100ml)’
1 01/0%/2023 7.79 36 6.6 07 -
2 02/09/2023 7.81 44 8.7 08 -
3 03/09/2023 7.84 36 7.2 09 -
4 04/09/2023 7.83 A8 8.4 09 -
5 05/09/2023 ' 7.84 40 09 07 80 MPN
6 06/09/2023 .7.82 36 8.7 08 -
7 07/09/2023 7.79 44 9.3 07 -
8 08/09/2023 7.81 36 8.4 08 -
9 09/09/2023 7.76 48 7.5 09 .
10 10/09/2023 7.76 44 B.7 08 -
11 111/09/2023 "7.80 40 93 09 :
12 1 12/09/2023 778" 48 8.1 07 2
13 13/09/2023 7.75 44 09 65MPN
14 14/09/2023 7.79 44 08 ST
15 - 15/09/2023 B O £ o Y 07 :

Q\*\E)

(:"\ ﬂl\!’ vk .Aﬂ (HDIA) )

;D\'O\';ATE )
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UTTARAKHAND POLLUTION CONTROL BOARD
REGIONAL OFFCIE, ROORKEE

HON’BLE N.G.T order no. 200/2014 in the matter of M.C Mehta Vs Union of India and
Others. In this matter, the required information has been given below:

1: Compliance status of directions in relation to Hotels/Dharmshalas/Ashrnms/Rafting camps:

Only 240 of the 437 hotels on the board's inventory have valid CCAs (Consolidated Consent &
Authorization), and another 15 hotels have applications that are pending. Rest 187 have issued
notices for applying consent.

Additionally, 206 Ashrams and 131 Dharamshalas with more than 20 rooms have been

inventoried by the regional office. Only 68 Ashrams/Dharamshalas have valid CCA and rest
269 have not applied for CCA and have issued notices.

I1. Compliance status of directions in relation to Municipal Solid Waste:

There are 15 Nagar Nigam/Nagar Palika Parishad/Nagar Panchayat in the Haridwar district and
only Nagar Nigam Haridwar has a partially developed Solid Waste Processing and Disposal
facility.

Inspection has been done of Nagar Nigam Haridwar where they dispose their municipal solid
waste and has been found few discrepancies. Therefore, a letter has been sent on date 27.08.2022
to Head office, Dehradun UKPCB for taken necessary action.

In this regard, HO UKPCB has issued show cause notice to Nagar Nigam Haridwar and M/s

Aayushi hygiene & Care Pvt. Ltd. on date 02.11.2022 for compliance under Solid waste
management rule, 2016.

However, a letter outlining proper management of treatment of municipal solid waste and seeking

authorization under the Solid Waste Management Rules, 2016, has also been sent to all Nagar
Nigam, Nagar Palika Parishad, and Nagar Panchayat.

111. Compliance status of directions in relation to the Biomedical Waste:

There are total 623 health care facilities (HCFs) inventoried by UKPCB in Haridwar district.
Out of which 551 HCF have valid CCA, 7 HCFs’ applications are under consideration.

To the remaining 65 HCFs, notices have been sent for applying authorization under BMW
Management Rules, 2016.

IV. Water Quality Display:

1)
2)
3)
4
5)
6)

Water quality of Ganga River from Haridwar to Roorkee is being monitoring on monthly basis
from the following 13 locations:

River Ganga U/s of Haridwar at at Bindughat, Dudhiavan,Haridwar.

River Ganga at Har-ki-Pauri near CCR Tower, Haridwar.

Ganga canal at Laltarao Bridge, Haridwar.
Ganga canal at Dam Kothi, Haridwar.

D/s of Har-ki-Pauri at Rishikul Bridge, Haridwar.
River Ganga D/s of Haridwar at Bisanpur Kundi,

Lty \

17|P'age-
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7) River Ganga D/s of Haridwar at Balakumari Mandir, Ajeetpur,Haridwar

8) River Ganga D/s Sultanpur, Jaspur-Ranjeetpur, Haridwar.

9) Upper Ganga Canal at D/s of Roorkee, Haridwar.

10) River Banganga D/s at Laksar before entering U.P. Haridwar.

11) River Banganga U/s near village Kudinet, Haridwar.

12) D/s River Solani near U/s of village Kuankhera, Haridwar.

e As per water quality monitoring data, water quality at the above-mentione

outdoor bathing purposes (Class-B) concerning designate
Central Pollution Control Board.

d locations are fit for
d best use water quality criteria of

Water quality data are regularly being displayed at the website of the UKPCB at:
htm://www.ueppcb.uk.Qo.in/pages/display/96-water-qualitv-data.
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IN THE HIGH COURT OF UTTARAKHAND
AT NAINITAL

Writ Petition (PIL) No. 15 of 2022

Matri Sadan Jagjeetpur,
Kankhal, Haridwar. evveeee e Petitioner.,

-Versus-
Union of India
and others. eeeeeRespondents.

Present:

Shri Ajay Veer Pundir, learned counsel for the petitioner

ShriSS. Chauhan, learned Deputy Advocate General for the State of Uttarakhand.
Shri V.K. Kaparwan, learned Standing Counsel for respondent no. 5

Shri Aditya Pratap Singh, learned counsel for the respondent no. 3

Date of hearing and order : 16.03.2022

Coram:
Sri Sanjaya Kumar Mishra, AC].
Sri Ramesh Chandra Khulbe, J. ].

Upon hearing the learned counsel for the parties, the Court made
following Order (Per Sri Sanjaya Kumar Mishra, ACJ)

1. Impleadment application no. 4 of 2022 impleading the
National Mission for Clean Ganga is allowed, as it is a necessary

and appropriate party.

2 Shri Saurav Adhikari, Advocate, has accepted notice on
behalf of National Mission for Clean Ganga and received copy of

the brief (writ petition).

3. Learned counsel for the petitioner shall file a consolidated

W\ cause title of the writ petition by the next date of listing,.

Respondent no. 8 - District Magistrate, Haridwar has filed
}us counter affidavit today in the Court, serving the copy of the

same on the counsel for other parties, which is taken on record.

5. It is apparent from the record that at paragraph 6 of the

counter affidavit, the District Magistrate admitted that the mining
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activity is being permitted in the area, in question, For

convenience, paragraph 6 of the counter affidavit is quoted as

under:

“6. That in reply to the contents of paragrapli no. 4
of the writ petition, whicl; pertains to the issyes of
mining i River Ganga and its Tributaries
stretching  from Raiwala to Blogpur area, it is
submitted that mining activity is being permitted in
the area in question pursuant to the office memo no.
211 dated 11.02.2021 of the State Government. It is
relevant to state lere that tie State Government has
not issued any Government order / order restraining
the mining activity in the area in question pursuant
to the letter dated 09.10.2018 of the National
Mission for Clean Ganga (NMCG) till date. Furtler,
the quarterly report regarding action taken against
illegal - mining / transportation in the area is

forwarded to NMCG on regular basis.”

6. However, at paragraph 12, he has contradicted himself by

stating as follows:

“12. That the contents of paragraph nos. 19 to 24 of
the writ petition are not admitted as stated and
lience, denied. In reply it is submitted that in
compliance of the directions issued by the NMCG

vide letter dated 09.10.2018, the environnient
| clearance issued by the respondent no. 1 in favour of
Uttarakhand Forest Development  Corporation in

paragraph 1o, 3 it las been clarified that the nmining

shall ‘be limited to the area which is not covered
under the direction of NMCG issued vide letter no.
09.10.2018. Mining in such area will be stbjected to



N
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final - decision of NMCG. However, NMCG
thereafter till date in spite of correspondence by the
State Government to NMCG no isstued any further
direction, nor the State Government has issue any
order regarding mining restriction in the area in

question.

7 Since at paragraph 12 of the counter affidavit, the District
Magistrate has admitted that the mining activity is undertaken by
Uttarakhand Forest Corporation, we consider it appropriate to
stay the further mining activity in that area. The State

Government shall file its response within two weeks.

8. List on 30.03.2022.

9. Urgent certified copy of this order be supplied to the

learned counsel for the parties, as per Rules.

(Ramesh Chandra Khulbe, J.)  (Sanjaya Kumar Mishra)

Acting Chief Justice.
SKS
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Ganga Gram
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GANGA GRAM

Rural habitation and villages situated in vicinity of River Ganga contribute a significant pollution load
to the river on account of open defecation, dirty water and solid wastes from the individual households

entering the river through village drains and nallahs. Therefore, rural based pollution load in Ganga
River is sought to be addressed through development of Ganga Grams,
Vision:

To develop model village, that will exhibit itself as comprehensive and harmonious package of

economic, historic, cultur
brand “Ganga” in its handicraft, or
Components of Ganga Grams:

1..Making village ODF

2.Proper management of village waste draining into river Ganga
3.Proper disposal of solid waste

4.Water conservation activities includin
and ponds, promotion of sprinkler irrig
5.Encourage plantation of medicinal
6.Construction of crematorium

7.Promotion of tourism

8.Coordination between various Central and State Governments sponsored schemes and their
implementation on priority in Ganga Grams

LIST OF G/\NGA.GR/\M FOR PARTICIPATION :-

al and sanitized unit, on banks of Gan

ga, which is self -sustaining. Promoting
ganic farm produce and tourism will be other spin offs.

g rain water harvesting/ground water recharge/maintain of well
ation

plants and promotion of organic farming

Uttarakhand - "1
HARIDWAR vl
S.No. State District Block Name Village Name
1 Uttarakhand HARIDWAR BAHADRABAD AJITPUR MUST | Want to Participate
2 Uttarakhand HARIDWAR BAHADRABAD BADSHAHPUR | Want to Participate
SHERPUR
3 Uttarakhand HARIDWAR BAHADRABAD BHISANPUR I Want to Participate
JHARARA
4 Uttarakhand HARIDWAR BAHADRABAD KISHANPUR | Want to Participate
JHARARA AHTMAL
5 Uttarakhand HARIDWAR BAHADRABAD KANGRI I Want to Participate
6 Uttarakhand . | HARIDWAR | BAHADRABAD | KATARPUR ALIPUR | Want to Participate
7 ttarakhand |, HARIDWAR BAHADRABAD | HADDIPUR GARNT I Want to Participate

hitps //nmcg nic in/cst/csrgangagram.aspx

b

_U(<

13
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NMCG (https://nmcg.nic.in/)

ADDRESS

https:llnmcg,mc.ln/csr/csrgangagram.aspx

DISTT. COURY,

1252PM
— OA ? 7 nga Gram
8 Uttarakhand | H - =
_ ARIDWAR | BAHADRABAD | MOHD.BEGAMPUR @
URF TAKABHARI
9 Utta —
rakhand | HARIDWAR | BAHADRABAD | KISANPUR | Want to Participate
10 Uttarakhand HARIDWAR BAHADRABAD MISSARPUR MUST | Want to Participate
11 Uttarakhand HARIDWAR BAHADRABAD NOORPUR | Want to Participate
PANJANHERI
12 Uttarakhand | HARIDWAR | BAHADRABAD | SAJANPURPILI | Want to Participate
13 Uttarakhand | HARIDWAR | BAHADRABAD | SHAYAMPUR | Want to Participate
NAQUABAD
14 Uttarakhand | HARIDWAR | KHANPUR KALSIA | Want to Participate
15 Uttarakhand | HARIDWAR | KHANPUR MANSOORPUR | Want to Participate
16 Uttarakhand | HARIDWAR | KHANPUR RAGHUNATHPUR | Want to Participate
17 Uttarakhand | HARIDWAR | LAKSAR BADITEEP Wikt Pariicigate
18 Uttarakhand | HARIDWAR | LAKSAR BHOGPUR TR —
19 Uttarakhand HARIDWAR LAKSAR FATWA MUST I Want to Participate
20 Uttarakhand | HARIDWAR | LAKSAR RAMPUR RAIGHATI | Want to Participate
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